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CENLRAL 	 ]iNISTRATr\jE 

HATI BENCH. 

TRIBUThTAL 

  

ORDER SHEET 

C)rq. Ap / tn/Cn-t Petn/ Rv. Ap1. 

In 0. A .  

- 
	 th ')1jC t(S) 	 fr1 \ 4/  

Avoo 	for the App1icnt L 

Counsel fr the 	Jy/ C.G.S,C 

OFFICE NOTE 	 DATE 	ORDER OF THE TRIBUNAL 

• 	; 17.2.200 	Heard Mr.M.chanda, learned coun- 

sel for the applicant and also MrA. 
- -• 	

Deb4Roy, learned Sr.C.G.S.C. for the 
• 	 • 	respondents0 

•.. 	 1 	
The O.A. is admitted. Issuenott 

to the parties, returnable by four 
• 	•• 	 . 

List on 23.3.2004 for order. 

I ,. 

• 	
Member 

bb 

23.3.200 	List Ofl 6.4.2004 for orders. 
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Me'. 

L3. e 

C.A. 31/2004 

6.4.2004 	Cn the plea of counsel for the 

repondents, four weeks time df 

given to the respondents to 1 fi.le 

written Ekrgk statement. 

List on 11.5.2004 for 0 ers. 

Sb  • 	 V—" 

- 	 Me the r7jt 
mb 

11.5.2004 Present : The Hon'ble Sri. M.K. Gua ;  
Jddicial Member. 

The Hon ble Sri k.v. Prah-
ladan, Member (h). 

Adjourned for filing reply as 

requested by the learned Sr. C.G.S.C. 

L.ist on 10.6.2004. 

Mnber (A) 	 M ber (J) 

A f) 

- 

- 

- 

-s 

L 	3ii3 kYT 

On the request of Mr.AS K.ChOU1! 

dbury. Addl.C.G.S.0 appearing-On 
behalf ofMr.k.Deb Roy, Sr.C.G.S.C., 

matter is adjourned to 8.11.04 for 

filing written statua€nt. 

Kember vice.'Chairmafl 

8.11.2004 	The matter is being adjourned 

for the past six mths for filing 

written statement. Thrice the matter 

has already been adjourned for filing 

• 	written% statement • Last and final 

adjournment is granted in the matter 

for filing written statent on behal 

of the respondents. In case written 

sttexnent is not filed on the net 

date and the matter and the matter is 

be again adjourned,, costs of ad-

journrnent shall be borne by the res-

poftdente and it shall be recovered 

from the personal pocket of the 

- 	 •. 	 •pg 

- 	
,Afe, ,c;re c2/ce,2.J JeI2'v- -' 

' 	 C, 	 • 16.9. 04 

/Yo-,75 	 -, 
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Vt 1 
V 	 O.A.3.1/2004 

unal II 	 -- 
ioe 	"Tti Registry 	flate 

	

V  conta. 	 V 

I V 	 8112004 	. officer who is reqiired to file the 
over 

written Staternent.*ndto 1342.2004. 

hoticc c1 	cd On 

Repoudcrts o •.& , 	
V 	 V  

- 	 - 
- 	

V 	 1 t4amker () 	 Vice-Cha.rman 

	

Servicr' 	 bb 
awaitccf V  dets 	13012 . 04 Inspite of order dated 8.11.04 the 

itten statent s not  been filed 
• 	 ., 	- 	

to-day. The matter is accordingly adjour.. 

/ 	

. 	 V 	 •V 	

nod UO subject to:er, payment of 

	

, 	 , 	 V 	
costs of Rs. 500/- sL1 be borne by the 

V 	 . 	
Respondents and it shell be recovered frcm  

V 	 V ... 	
the personal pocket of the officer who is 

V 	 required tofile written statnent. The 

• 	 I 	 payment/deposit of costs is condition 
'V... . ' precedent for to-day adjournment and if 

the costs are not paid the Respondents 
shll,n9t be permitted to file written 

stat*ent. Stand over to 18th January, 

2005. . 

\.4 	V  

in 	 Vice-Chairman -  

V 	 V 	

16 .12.04 earned Sr.C.G.5.0 	5 	A.Deb 
k 	

•

Roy states that by mistake he had over 
written the date as 

14  .12:04 insted of 
13.12.04 and since the written statement 
has already filed order dated 13.12.04 

Q(r 	
may be, reCalled • 1n view of tkx what 

is stated by learned Sr.C.G.S.c order 
. 	 dated 13.12.04 for panent of cost of 

is recalled. The matter is  
4. 	 already fixed on 18.1.2005. 

• 	
vice-Chairman 

pg 
	• - 
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k. 
o.A. 31 of 2004 

1810050 	Thelearned counsel for the applicant 

seeks time to file rejoinder. Rejoinder be 

filed before the next hearing with advance 

copy to the learned counsel for the Respon-

dents. Stand over to'9th March, 2005 for 

final hearin. 

Vmqb 0 	 Vice-Chajzman 

in 

9.3.2005 ptesent: The Hcnble  Mr.Justice 0. 
sivarajan. Via "Chirman. 
The Henble Mr.K.V.Prahlsdan. 

V 	
Meer.,A). 

Mr.A.K.chaudhuri. learned Addl.C.G.S.0 

it is submitted, is net keopng well and 

	

S. 	 therefore adjournnnt is s.ught, poet on 

. 	'1 .3.2005 for hearing He further adjourn 

&AiS. 	 VQJ.tJVVVV. . 	: 	ment shall be granted. 	
V 	

27 

In- 

• 	 . . 	 P4.Inber 	 Vioechairman 

bb 

• 17.3.05. 	Present: Hon'hle Mr.Justie G.Sivara-/ 

- 	. 	 jan, Vice-chairmai. 
y 	

V 	 Honble Mr.K.V.Prahladan, 

V 	 Member (A) 

V 

 

At th; reest of learned, counsel ' 

fdr tha Respondents case is adjburned 

to 24.3.05. for hearing. 	. 

V 	 * 	Member 	 . 	 Vice-Chairman 

in 

24.3.2005 	At the request of MS. U. DaB 
V 	 . 	 learned Addl. C.G,S.C* for the respendent 

V 	 . •- . 	 the case is adjourned to 14.4.2005. for 
hearing. 

V 	
mb 

Vice -ChajrMn 

/ 
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t. 	At the request of r. 8. Nath. 

- 1earüd on behalf Mr • 14.  Chanda a  learned 

counsel for the applicant the case is 

1 adjourned to 25.5.2005. 	 - 

J_Gber 	 Vice 'uCh airman 

- No Division Bench. List on 6.64005. 

Heard counsel for the parties. 

Judgrnent delivered in open Coutt, kept 

in separate sheets. 	 - 

The O.A.# is disposed of in terms of  

the order. 
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CENTRAL ADMINISTRATIVE TRIBUNAL :::GUWAIIATJ BENCH. 

O.ANo3Iof2OO4. 

V 	 DATE OF DECISION:06.06.2005 

Sn Ajay Kumar Paridey 	 V 	 APPLICANT(S) 

Mr. MAiianth 	 ADVOCATE FOR THE 
APPLICANT(S) 

- VERSUS 
- V 

U.O.L & Org. 	 V 	

V 

 RESPONDENT(S) 

Ms. UDas, AddI.C.G.S.C; 	 ADVOCAIE FOR THE 
V 	

V 	
RESPONDENT(S) 

THE HON'BLE MR JUSTICE G. SIVARAJAN, VICE CHAIRMAN. 	
V 

THE HON'BLE MR K.VPRAHLADAN, ADMINISTRATIVE MEMBER 
V 	

V 

Whether Reporters of local papers may be allowed to see the judgment? 

Toberefen-edtotheReporterornot? 

Whether their Lordships wish to see the fair copy of the judgment? / 

Whether the judgment is to be circulaled to the other Benches? 

V 

Judgment delivered by Hon'ble Vice-thairnian. 



CENTRAL ADMINISTRATIVE TRIBUNAL GUWAHATI BENCH 

• Original Application No. 31 of 2004. 

Date of Order: This the 06 th Day of June, 2005. 

HON'BLE MR JUSTICE G. SIVARAJAN,  VICE CHAiRMAN. 

HON'BLE MR K. V. PRAHLADAN, ADMINISTRATIVE MEMBER 

Sri AjayKumar Pandey 
S/o Sri Sitaram Pandey 
HT/0090 Hindi Teacher. 
3rd Assam Rifles 
C/o 99 APO. 	 . 	 . . Applicant. 

By Advocates S/Shri M.Chanda, G.N.Chakiaborty, SChoudhury & 
SNath. 

- Versus- 

TheUnion of India 
Represented by the Secretary 
to the Government of India 
Ministry of Home Affairs 
New Delhi.. 

The Director General of Assam Rifles 
Shillong- 793011 
Meghalaya. 

The Secretary to the Govt. of India 
Ministry of Finance 
New Delhi. 

  

The Commandant 
6;Assam Rifles 
C/o99APO. 

  

The Commandant 
3(NH) BnAssam Rifles 
C/o 99 APO. 

By Ms. Usha Das, MdI. C.GS.C. 

 

Respondents. 

 

ORDE.R(ORAL) 

SIVARAIANI 1. (V.C.): 

The applicant was originally appointed as Hindi Teacher 

(Graduate) in the pay scale of Rs.1200-2040/- on 17.8.1989 and he 

was posted as such at Mizoram under 6 Assam Rifles. The applicant is 
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presently working at Zunhe Boto under 3 Assarn Rifles. According to 

the applicant, since he was appointed as Hindi Teacher (Graduate) in 

the year 1989 he is entitled to the scale of pay of Rs.330-10-380-EB-

12-500-EB-25-560/- initially and on the basis of revision of scales of 

pay based on Pay Commission's report approved by the Governmen 

the revised scale corresponding to this scale of pay to be given to the 

applicant. According to. the applicant, instead of scale of pay of 

Rs.1200-2040/- he should have been placed in the scale of pay of Rs. 

1400-2600/- corresponding to the pre-revised scale of pay of Rs.330-

560/- and as a result of 4th Pay Commission accepted by the Central 

Government the scale, of pay should have been enhanced to Rs.5000-

8000/- and later as a result of the 5th Pay Commission Report and the 

Government order dated 3.8.2001 (Annexure-Il) his pay should have 

been revised to Rs.5500-9000/- with retrospective effect i.e. on 

1.1.1996. 

The applicant has filed this O.A. seeking for a declaration that 

he is entitled to get the pay scale of Rs.1400-2600/- from the date of 

his initial appoiithnènt he. 17.8.1989 and further revised scale of pay 

of Rs.5500-9000- w.e.f. 1.1.1996. The applicant seeks for a direction 

to the respondents to grant the aforesaid pay scales from the 

aforesaid dates including arrears and thereafter consider his case for 

grant to next higher scale of pay of Rs.6500-10500/- w.e.f. 17.8.2001 

i.e. on which 
1.

the  applicant had completed 12 years of service in 

accordance with the provisions of Assured Career Progression (ACP) 

Scheme. 

The respondents have filed their written statement. It is stated 

in Paragraph 5 of the said written statement that with regard to 
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Paragraph 4.4. of the application that according to the 4th Pay 

Commission recommendation the following categories of teachers pay 

scales were revised in the schools of Central Government: (a) Primary 

Teachers - 1200-2040/-; (b) Trained Graduat Teachers - 1400-2600/-

and (c) Post Graduate Teachers - (Not applicable). It is further stated 

that on similar lines Assam Rifles Teachers were also granted revised 

pay scales; Junior Teachers who fulfills the qualification criteria were 

granted Primary Teacher's scale and Senior Teachers who fulfills the 

criteria were granted Trained Graduate Teacher's scaie and as Hindi 

Teachers pay scales were not equated with any of the pay scales of 

Primary Teacher and Trained Graduate Teacher, Hindi Teachers 

trained were granted Senior Teacher's scale of Rs. 1400-2600/- and 

Hindi Teacher's untrained (without B.Ed) were granted normal 

replacement scale of Rs.1200-2040/- as the pay scales of Hindi 

Teachers of Rs.290-560/- and Rs.330-560/- (pre-revised) were merged 

into Rs.1200-2040/-; therefore with effect from 1986 Hindi Teachers 

both Graduate (untrained) and under graduate were eligible for the 

pay scale of Rs.1200-2600/- It is further stated that only Hindi 

Teachers trained (B.Ed) were granted the higher pay scale of Rs.1400-

2600/- as per part B of First Schedule of 4th CPC report item 5 and 

hence the applicant who is é graduate is not entitled to the pay scale 

of Rs.1400-26001- at the time of appointment and that he is entitled to 

the pay scale of Rs.1200-2040/-. It is further stated that the applicant 

having joined service as untrained Hindi Teacher was eligible for the 

pay scale of Rs.1200-20401- only which was correctly given to him and 

that only trained teachers possessing B.Ed degree were given 

Bs.1400-26001- pay scale and further there is no provision for 

promotion of Hindi Teacher to Senior Teacher since both the posts are 

k/ 	- 	- 
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entirely separate categories of posts. It is also stated that after 5th 

Pay Commission recommendation he was entftled to Rs.4000-6000/-

(revised) pay scale and subsequently his pay scale was further revised 

to Rs.4500-7000/- pay scale. The applicant thus though a graduate 

Hindi Teacher since he was not in the pay scale of Rs.,5000-80001 he 

cannot be granted the revised scale of Rs.5500-9000/- and that in 

compliance of Government of India orders all the Hindi Teachers who 

were drawing the pay scale of Rs..5000-8000/- were granted the 

revised scale of pay of Rs. 5500-90001-. However, it is stated that only 

the personnel who were drawing the pay scale of Rs..5000-80001- were 

given the scale of Rs5500-9000/-. There is a further statement that 

the respondents have duly considered representations received and 

all the eligible personnel have been granted the pay scale of Rs.5500-

9000/-. Presently there are only two categories of Hindi Teacher. 

Graduate and undergraduate and new entrants are being appointed 

as such, it is stated. In Paragraph 17 of the written statement it is 

stated that only those Hindi Teachers who were trained and holding 

B.Ed degree were given pay scale of Rs.5000-8000/- and subsequently 

the revised pay scale of Rs5500-9000/-. In Paragraph 19 of the 

written statement it is further stated as follows:- 

• "19. That with regard to statements made in Para 5.5 to 
5.9 of the application, the respondents beg that the 
accordingly to the 4th  pay cOmmission recommendation, 
applicant was entitled, the pay scale of Rs.1200-2040/- 
(pre-revised) which was revised to Rs.4000-6000/- and 
subsequently to Rs.4500-7000/-. Though the applicant is a 
graduate Hindi Teacher but not in the existing scale of 
Rs.1400-2600/- in the 4' pay commission he cannot be 
granted the revised scale of Rs.5500-90001- without the 
approval of Ministry of Home Affairs. A fresh case is being 
taken up with Ministry of Home Affairs to grant the scale 
of similarly affected teachers. Only on confirmatIon from 
Ministry of Home Affairs the scale of 5500-90001- can be 
given to the applicant. If Ministry of Home Affairs 

01 
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5. 

approves the pay scale of Rs.5500-9000/- then applicant 
will be further given the ACP Scheme accordingly." 

4. 	We have heard Mr. M. Chanda, learned counsel for the 

applicant and Ms. U. Das, learned AddLC.G.S.C. appearing for the 

respondents. Mr. Chanda took us to the Rules regarding appointment 

to the post of Hindi Teachers i.e. Rules - 'Assam Rifles Teaching Staff 

Recruitment Rules, 1980' and submitted that the qualifications 

prescribed for appointment for Hindi Teachers are contained in the 

Schedule thereto (Annexure -A to the Rejoinder). Counsel submitted 

that the scale of pay of Mmdi Teacher was Rs.330-560/- for Graduate 

and Rs.290-560/- for undergraduate. Counsel also pointed out that 

B.Fd degree was not a qualification prescribed in the case of Mmdi 

Teacher Whereas training qualification was required only to Senior 

Teacher and Junior Teacher. Counsel also took us to an order dated 

8.6.2001 Annexure-H) which deals with revlision of pay scales of 

Teaching Staff in Assam Rifles to show that the existing scale of pay of 

Junior Teacher i.e. 4000-8000/- has been revised to Rs.4500-7000/-

and in the case of Senior Teacher the existing scale of Rs5000-8000/-

has been revised to Rs.5500-90001- but In the case of Hindi Teacher 

Graduate his scale of pay initially under the, Recruitment Rules was 

higher than that of Senior Teacher and Junior Teacher and no specific 

order of revision for scale of pay of Hindi Teacher Graduate was 

made. Counsel also submitted that the applicant had made 

representations (Annexure-3 Series) which were returned to the 

applicant by communication dated 26.2.2001 by the 4th respondent 

stating that the case of pay scale of Teaching Staff has already been 

taken up with the Ministry vide DGAR letter dated 10.11.2000 and the 

same will be under consideration and the applicant's case can be 

reviewed only after clarification is received from Ministry of Home 
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Affairs. Counsel in short submits that there is no specific grading of 

Hindi Teacher Graduates and Hindi Teacher undergraduates in the 

Recruitment Rules and that there is no further requirement for 

training qualification for appointment to the post of Hindi Teacher. 

Counsel also took us to a decision of this Tribunal dated 15.12.2000 

passed in O.A13 of 1999 in the case of similarly situated employee 

and submitted that the respondents were directed to give the scale of 

Rs.5500-9000/- with other consequential benefits. Counsel submits 

that since the case of the applicant is similar to applicant in the 

aforesaid case the same reliefs must be granted to the applicant also. 

Counsel further took us to the advertisement made by the 

respondents for the post of Hindi Teacher (Annexure-B to thet 

Rejoinder) in support. 

Ms. U. Das, learned Addi. C,G.S.C. appearing for the 

respondents submits that the respondents have clearly stated while 

returning the representations to the applicant that the matter 

regarding granting higher scale of py  of Rs.5500-9000/- has been 

referred to the Ministry and a clarification is awaited. Counsel also 

took us to the spcific statement made in that behalf in Paragraph 19 

which we have already extracted. Counsel accordingly submits that 

the matter may be relegated to the respondents for taldng a 

appropriate decision in the matter. 

We have considered the rival submissions. We would at the 

- outset note that admittedly the applicant is a Hindi Teacher Graduate. 

We said 'admittedly' because it is stated so in the written statement. 

The only reason for not granting revised higher pay scale of Rs.1 400-

2600/- and Rs.5500-9000/- is that the applicant has been holding pre- 
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revised scale of Rs.1200-2040/-. We have also noticed that as per the 

Rules regarding the appointment of Teaching Staff in the Assam Rifles 

which is annexed as Annexure-A to the Rejoinder, to which we have 

already referred to, there is no specific grading as Hindi Teacher 

Graduates and Hindi Teacher undergraduates in the sense that the 

post is only that of Hindi Teacher. Of course, different scales are 

provided in the case of Hindi Teacher Graduates and Hindi Teacher 

undergraduates. Holding B.Ed degree is not a requirement under 

these Rules. However, we have noted that the respondents in their 

written statement had stated that as per 4th Pay Commission report 

both the posts of Hindi Teacher Graduate and Hindi Teacher 

undergraduate had been merged and one common pay scale has been 

fixed for both posts i.e. Rs.1200-2040/-. We have already adverted to 

the various documents relied by the counsel for the applicant. We do 

not have all the required service particulars of the applicant before 

us. In such circumstances, we are not in a position to finally 

adjudicate the question as to whether it is due to an anomaly that the 

applicant has not been given the pay scale of Rs.1400-2600/- and 

Rs.5500-9000/- or it is by mistake. It would appear from the written 

statement: filed by the respondents that different posts were available 

in the Assam Rifles such a Primary School Teacher etc and training 

B.Ed qualiFication is also stated to be a requirement for which no 

details have been furnished before us other than the bald averments 

made in the written statement. However, it would appear that the 

respondents had admitted it is due to the anomaly and that it is due to 

said anomaly such similarly situated employees have not been granted 

the pay scale of Rs.1400-2600/- and subsequently Rs.5500-9000/- and 

the same is under consideration by the concerned Ministry. 
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7. 	In these circumstances, we direct the respondents to consider 

the case of the applicant for granting revised scale of Rs.1400-2600/- 

with effect from August. 1989 and further revised pay scale of 

Rs.5500-9000/- with effect from 1.1d996 and to take a decision 

thereon as expeditiously as possible at any rate within a period of four 

months from the date of receipt of this order. Needless to say, the 

Ministry or the concerned respondents have to consider the case of 

the applicant with reference to all the materials placed by the 

applicant and referred to in this order. We note that the àase of the 

Teaching Staff has been pending before the Ministry since 2000 and 

the respondents are taking the stand that the applicant's can be 

reviewed only after clarification is received from the Ministry of Home 

Affairs. If no clarificatiOn is received from the Ministry of Home 

Affairs even after 4 years the concerned respondents Will bring this 

order to the Government immediately and request for expediting the 

clarification to comply with the direction issued in this order. The 

applicant and the respondents will place a copy of this order to the 

Government. and €o the concerned respondent within two weeks for 

compliance.. 	 - 

The Original Application is disposed of as above. 

Iu1u1 

1' 

(G.SWAIAJAN) 
VICE CHAIRMAN 

/ 
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IN THE CFNT1ATAD ISTRATIVE TRIBUNAL 
GUWAHATI BENCH: GUWAHATI 

0. A. No. 	/2004 

Sri Ajay Kumar Pandey. 

Applicant. 
-Versus- 

Union of India & Others 
Respondents. 

Lists of dates and synopsis of the case 

ynopsis of particulars in the application 

17.08. L989- The applicant was initially appointed as Hindi Teacher (Graduate) in the 

pay scale of Rs. 1200-2040/- and posted at Mizoram under 6 Assam 

Rifles. After some subsequent transfers he is now working at Zunhe Boto 

under 3 Assam Rifles. 

As per 4il  Central Pay Commission's (CPC) recommendation the 

scale of Sr. Teacher (trained) is Rs. 1400-2600/-. As such the applicant is 

entitled to the scale of Rs. 1400-26001- and not 1200-2040.!- since the 

Hindi Teacher (Graduate) is equivalent to Sr. Teacher (Trained) in Assarn 

Rifles according to the Assam Rifles Teaching Staff Recruitment 

Rules, 1980. Hence the applicant ought ,  to have been given the scale of 

Rs. 1400-2600/- at the time of his appointment but he was wrongly placed 

in the scale of Rs1200-2040/- 

01.1 ) 1.. 996- Following the recommendations of the 5th  CPC, the Assam Rifles granted 

the pay scale of Rs.5000-8000/-to its Sr. Teacher/Hindi Teacher 

(Graduate). But the applicant was placed in the scale of Rs.4500-70001/-

which is the conesponding resed scale of Rs. 1200-2040/- 

VY  

kv w-i?AAJY' 



(34.2OO1- The Assam Rifles further revised the scale of its teachers and the scale of 

Hindi Teacher (Graduate) was enhanced from Rs.5000-8000!40 Rs.5500-

9000/-. But the applicant still remained in the scale of Rs.4500-7000/-

whereas some of his batch mates, who were similarly situated were given 

the scale of Rs500-9000I- w.e.f 01.01.1996- (Annexure-m Series) 

0.09.2002- Applicant submitted representation praying for grant of scale of Rs.5500-

9000'- to him. He also si.ibmitted his eailier application on 14.02.01 but 

With no effect and both the applications were returned unactiotied. 
(Atmexure-ifi Series) 

18.07.2003- Applicant submitted another application but with no response. 

Applicant is still continuing in the scale of RA500-7000! which 

is the scale of Hindi Teacher (undergraduate) whereas the applicant is a 

i Teacher, whose scale is Rs.5500-9000/ graduate Ilind  
(Annexure-ifi Series) 

Hence this application before the Hon'ble Tribunal. 

PRAY ER. 

Reliefs s2ugf9r: 
Under the facts and circumstances of the case as stated in the application, 

the applicant most humbly and respectfully prays that Your Lordships be pleased 

to grant the following reliefs: - 

. i 	That it may be declared that the applicant is entitled to get the pay scales of 

Rsl 400-26001-from the date of his initial appointment i.e.1 7.081989 and further 

revised scale of Rs. 5500-90001-W.e.f 01.01.1996. 

That the respondents be directed to grant the applicant the pay scales as sought 

under para 8.1 above refixing his pay accordingly from the initial stage with all 

consequential service benefits including arrears etc. and thereafter consider his 

case for grant of next higher scale of Rs.6500-10,500/W.e.f 17.08.2001 i.e. the 

day on which the applicant completed his 12 years service in accordance with the 



provisions of the Assured. Career Progression Schemc(ACPS) laict down by the 

Govt. of Jndia. 

8.3 	Costs of the application. 

84 	Any other relief(s) to which the applicant is entitled as the Hon'ble Tribunal may 

1 	deem fit and proper. 

9. 	InterIm order jwaved for. 

During pendency of this application, the app licant prays for the following relief: - 

9.11 That the Hon'ble Tribunal be pleased to direct the respondents that pendency of 

this application shall not be a bar for the respondents for considering the 

representations of the applicant. 

~al KtA "A f"04 
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 

GUWAHATI BENCH: GUWAHATI 

(n Application under Section 19 of the cdministra Live 

Tribunals Act 1985) 

No._ 	 12004 

sd Ajiay Kum .r Pandey. 

S,o Sri Site rem Pendey. 

Ht/090 Hindi Teacher, 

H ssam Rif lea. 

Cc 199 Apo 

A.pplicant 

The U n i o n of India, 

resented by the Sec ret.ary to the 

Government of India, Mi ni ..ry 01 Home affairs. 

New DelhI. 

2L 	The Director General of 

L '} 11 nnc'70,Oi 

Meqhalaya. 

3 
	

The Secretary to the Govt. of India. 

Ministry of Finance, 

N' D€lhi. 

The Coi:nrnandant 

$,Assam Rifles 

C/o 99 APO. 

The Commandant 

3(NH) En Assam Rifles, 

C/o 99 APO.  

Resondents 
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DETAILS OF THE APPLICATION 

ost w fti ph_tbIpi~1it1Qfl 

itod 

This application is made not against any par ticular 

order hut. against the discriminatory treatment made by 

the respondents aqainst:. the applicant in respect of pay 

scale c:r anting him a loer scale of pa/ hereas 

h 	 n 	 r 	

hi her 

scale of pay as been grated to othes tho are having 

the same qualification and doing the sarrie ujorks as that 

of the appiicant and as a result of no nfL<ation of 

appropriate scale of pay the applicant - .incurring 

tinancal losses each and every month. 

JE1sth.ctLoJi_QS t hIcib..LLf1L 

The. applicant declares that the sub:ect matter of this 

app]. ication is well vi thin the 	u -isdiction of this 

Hon'ole Tribunal.. 

LimitatiOfl 

The applicrL fur tner declares that this appl icatio ni i s 

filed iAiithin the limitation prescribed 'under sectio rn- 2.1 

of the dministrstive Tribunals ct. 1985 

Fac ts  of the Ca 

That the applicant is a cii tiLen of India and as such he 

is enti tled to all the rights, 	p r o tect ions and 

Illy 
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privileges as a u a r a n teed under the Cons titu Lion of 

:ndia. 

2 That' the app]..icant .ias mi tially appointed as Hindi 

reacher in the pay scale of Ra. 1200-2040 and 5oined on 

17.08.1959 at Mizoram under 6 Assam Rifles. Thereafter 

he was posted in sikkim under 17th ssam Rif lea vce. f 

December. 1993 and then he was again pos ted hack at 

Mzoram u n d e r 6 Ossam Rifles vi.e.f :july, 1998. in 

(pri1 .2000ha was transferred and posted at Zuno Boto 

in ..march. 2002. Hoviever fol loving t h e. interchanging of 

the 3 Assam Rifles and the 15 Assam Rifles, the 

services of the applicant was placed under the 3 Assam 

if1es a n d vies kept at the same station i.e. Lunhe SoLo 

vihere he is still continuing. 

3. That it stated that. pursuant to the recommendations of 

the 
S 

different Central 	pay Commissions and the approval 

(Df the Central Cover metthereof • 	the pays truct.ure 	of 

the Hindi. 	teachers alonu 	vith 	other 	t ea c L r taff 

vihich vie re 	in 	force f rom time 	to time vie re as 	fol lovis; 

Pay Commissions Category of teachers 	Pay scale(Rs 

1st pay commission: i )Hindi Teacher- 75-140/- 

ii)Sr. 	Teacher 	- 

)Junior Teacher- 40-110/- 

2nd pay commission: i ) 	Hindi 	Teacher- 

ii) 	Sr. 	Teacher 	- 125-200/- 

FA 

iii) Junor Teache 

7 	 ion 1) Hindi Teacher- 
((,,.iraduate) 

klindi Teacher-
(Under graduate) 

110- 165/-

30 - 56O/' 

290-560 / - 
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:1) Sr Teacher' 	 330'- 560/ 
(c;raduate) 

Sr. Teacher 	 290560/-
(Under graduate) 

iii) Junior Teacher 	26:0400/ 

It is evident from the above romps rison that the 

ca1e of Hindi t3cher was higher than that of even the 

Senior Teachers dividing the period of isi: 

pay commission and rja: at par with that of the sr. 

Teachers (Graduate) during the period of 3 d pay 

commission. 

That 	tl;e. 4th Can tral Pay 	'Commission 	while 

recommendinot he pay scales of different 	categories 	of 

• teachino staff, rationalized the nomenclature of their 

designations and catego rized them In to (i) Primary 

School Teicher,(ii) Trained Graduate Teachers • and 

Post Graduate Teachers amonost others and as such did 

not specify the pay scale for Hindi Teachers in clear 

terms 	HoNever 	basino on 	the 	recommendations of 	the 

$ Lh CPC 	and acceptance of 	the 	Government 	thereof • 	the 

Directorate General of Assam Rifles derived and adopted 

the 	Central Govt. 	pay scale 	in 	the 	c:en tral pat tern 

following 	pay 	scales 	for 	different 	categories of 	its 

teachers - 

Sr; Teacher (untrained) 

Sr. Teacher (Trained) 

f-I i ndi Teacher (Unt rai ne 

Hindi Teacher (Trained) 

Junior Teacher 

Ps. i2CO-2O4O/ 

Ps. i4OO26OO/--

Psi2OO--2O4O/ -' 

PS. i4OQ- 26OO/ 

Re. l2OO-'2O4O/--- 



5 

5 That the applicant is a Graduate Hindi Teacher, 

rcor- d 1 rq to Assam Rifles Teaching Staff Recruitment 

Rules, 1980, Hindi Teacher (Graduate) is eq uvalent to 

the Trained Gradua La Senior Teacher-  of Assam Rifles. 	In 

the Notification published by 	Govt. 	of 	India 	Ministry 

of Home 	Affairs under 	No. 1-12015/ 1/77--Per's 	II 	dated 

17J02. 1901 also the scales of Sr. Teacher and even non 

graduate Hindi 	Teacher have bee nshc\'n 	as Re. 330-560/- 

(pre- revised). 	But the applicant being a graduate Hindi 

Teacher 	is 	hioher,  in status than 	the 	Sr. Teacher 	and 

non-qradua La 	Hindi Teacher is 	equivalent to 	Trained 

Graduate Sr. Teacher only.  - 

(Copy of Notification dated 17.12.1981 is annexed 

hereto as nnexure-L) 

That itis clearly evident from 	the facts stated herein 

above 	tha t the applicant 	being 	a 	graduate 	H irdi 

Teacher, 	is orii.y equivalent 	to 	the 	Senior 	Teacher 

(Trained) 	of Assam Rifles 	and 	as 	such 	is 	entitled 	to 

get 	Lhe 	pay scale of 	Re. 1400-2600/-- 	which 	came 	in to 

force 	I'J. a. '1 01.01.1986. Since 	the 	applicant 	was 

appointed 	as Graduate Hindi 	Teacher- 	'i. a. f 	17,08.1989, 

he was enti tled to geL 	the pay scale 	of 	Re 1400-2600/-- 

at 	the 	time of 	his mi tial 	appointment 	i.e. 	w,e.f 

1708. 1989. 

7 	That unfortunately, the applicant was wrongly given the 

l,oer 	pay 	scale of Re, 1200-2040/-instead 	of Re. 1400" 

2600/-at 	the time of the 	appointment.. 	The scale 	of 

4 

rI 



h. F.- 

0 

I20, 02040/ -  ass the 	app roved 	scale 	ft r Junior 

Teachers/Untrained Sr.. 	Teacher 	and 	un trail -  ed Hindi 

Teac:hers 	in (ssam Rifles 	as 	not 	meant 	for the. 

applicant 	aho is equivalent 	to 	Trained 	Sr. Teacher 

only. 

ct is relevant to mention - here t h a 	c Hindi 

leacher is hinher in status thea.. even the Sr. Teacher,  

ihich is evident from thei r pay structures shown in 

para 4. 3 above.This also gains support from the fact 

that there are instances where some senior Teachers 

,lere placed to the orade of HLndI Teacher by 'aay of 

promotion in Assam Rifles and to L.. ite examples, the 

names of Shri S . S. Raat, Shri R.C. Singh and Shri L,R. 

haku r are \iorth merit. ioninq - 	ssuch ,, the lor'er scale 

of Rs 12002040/ -  given to the applicant rhic:h is meant 

even f o r a Junior To .ach,r is unusti lied and krong 

since the applicant ought to have been given the higher 

scale of Rs. 1400"-2600/'-- at the time of hi 	initial 

appointment, 'jhich he is leqi timat.ely entitled to. 

That subsequentl , fr ...sllorinq the recommendations of the 

•1I Central Pay Commission and the approval of the 

Central Government thereof , as per 005 ROP Rule, 1997 

the AE.sam Rifles re..'ised the pay scales of its Teachers 

01 01 .1998 as under; 

.1) Sr. Teacher/Hi ndi Teacher 	.: Ps. 5000-8000/'-' 

(Graduates) 

2) Junior TeaL..her,Hindi, Teacher 	Ps. 4000-6000/- - 

(Under graduates) 

6 
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it is evident from above that. the scale of Sr. 

Teacher and Hindi Teacher (graduate) is same which is 

50008OOO/m effectivef rom 01, 01.1996 ad as such 

:1 	
applicant. i 	e•ti Ll&c' 	Ic' 	ca]. 	of Rs,5000 

ef 01.01,, 1996. But the applicant was wrongly 

placed at. Re, 45007000/ instead of Re. 500080Q0/ 

That thereafter, the. scales cf Teaching Staff in Ossam 

Rifles were further reviewed by the Government. As a 

H r esul t, the scales of Junior Teacher and 3"Jor" Teacher 

were rs'ised as follows vide letter No.11. 27Oi3/35/99 

RE. IV dated 08.06.2001 issued by the Govt. of India, 

Ministry of Home Of fairs 

Post 	Ex1.tiflQ Scaie 

	

Junior Teacher 	Re, 40006000/ 	Re. 4500'7000/' 

	

H, Senior Teacher 	Rs. 50008000/ 	Rs 5500"9000/ 

Occordinoly, the scales of Hindi Teac ....:r5 in Ossam 

if lee t'ere also reviewed and the corresponding scales 

of Hindi Teachers were revised as follows vide letter,  

27o13/35/99"PF ,IV dated 03.08,2001 of Go...t. of 

:cndia , Ministry of Home Offal re 

	

Hindi Teacher 	Rs,50008000/" 	Rs,5500"900O/ 

Graduates) 

	

Hindi Teacher 	p,s:,4000'6000/- 	 , 4 5oo-7OoO/" 

Under Graduate) 

he a b o v e mentioned revised scales came into force 

we,f OH ,Q1 .1996 and both letters dated 0806,2001 and 

jcu 
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dated 03,08,2001 1ere notified by the Director General 

R, Shillong vide No /VIII'-PS/T/86/VO1III/ô54 dated 

07.12.2001. 

( 
Copy uthe notif ication dated 07. 12. 2001 aionq 

the letters dated 08.06.2001 a n d dated 

03,0S2001 a r e annexed hereto as nnexure-'iI 

Series. 

4.10 That it is clearly evident from the scales notified by 

the Respondents themselves as stated in above pare that. 

the Hindi Teacher (Graduate) is e.nti tied to the scale 

of Re, 35009000/ e. f 01.01.1996 but the applic:ant is 

still being paid the scale of Re. 45007000/' -  and the 

discrepancies made in respect of the revised pay SL.ales 

of the applicant since his initial appointment. are 

summarized belo'.r; 

Period 	Revised cales 	 Revised Scales 

given to the 	 payable to the 
applicant 	. 	 aoolicant 

.170Sl989 
to 31 , 12. 195 	Re. l2002040/ 	 Re. 1400'-2600/" 

01 01 1996 
to till date 	Rs .5007000/ - 	 Rs,3500'9000/ 

It is reie\/ant to mention here that as perthe. 

professed policy of the Govt. ...Ind:a • the applicant 

is nt only entitled to the scale u .. Rs. 5500..:g000/ but 

has become eliçp:i.ble for even the next hip her scale of 

Re 6500' 10, %00/ on completion of 12 years of regular 

service in terms 01 Assured Career Progression 

Scheme(ACPS) ,, A. such t h e applicant is no enti tied to 



1 	the 

 

-iiqI­,er scale of Rs,650010300/ 	uLef 170S2001 

a the day on 'Mhich he completed 12 years service in 

1 terms of the PICPS. 

4.11 That the applicant most respectfully begs to state Lhat. 

me employees of the same be tch of the appl loan t 'jho 

ere given the pay scales of Re. 12002040/ mi Lia,lly 

're subsequently qran ted the scale of Re 5500-9000/ e  

'. ef 01 .01 1996 whereas the applicant is being paid 

the scale of Re ,45007000/ al though he is similarly 

'situated and having l:he same educational qrlifivation 

etc. as those employees. 

442 That being acrqrieved due to discriminat±on of pay 

-scales of the applica ntas ste ted in the preceding 

paraqrapns 	L(1J)p01.LL_cUIi_ 

eventually 	submi tted 	one 	represents tion 	to 	the 

Respondent Nc .2 on 1402.2001 praying for grant of the 

revised pay scale of Re, 55009000/ -  to him. The same 

ae retu med vide one letter No - 6043/2000/0196 dted 

.02 2001 w ith the intimation to the applicant that 

the matter ras lying pending for decision before the 

Ministry of Home Afi'ai re (MH).. 

The. 	applica n t 	thereat ter 	submitted, 	another 

representation on 10.09. 2.002 to the Respondent No.5 

praying; again for grant of revised pay scale of 

Re, 55009000/ But the applicant 'as informed vide one 

letter NO,lI,270J..3/21/2002/988date0 1709,2002 Lhat 

appropriate ac:tion in his case iould be t a k e n after 
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r'eceiot of his service book from 15 AR, which is 

aa I ted, 

Finding no response even thereafter the applicant 

has subrrritted another representation on 18.07.2003 but 

with no reapo nsa till nor. 

(Copies of representa tion dated 14.02.01, dated 

'100902. dated 1807.03 and returning letters 

dated 26.02.01 and letter dated 17 09.02 are 

ynnexed hereto as Annexures-Ill Series. 

4.13 That the applicant further begs to submit. 'that the 

r"asponoer- L Oe.par'L.lHIIL 	1I 	 LJIc 	Cu',.' 

in the Employment Ners dated 115-"21 June • 2002 f o r 

recruitment of some Hind'i Ta; chars along with other's 

jherein it was specified that the scale of 

undergraduate Hindi Teachers is Re.. 4500"9000/" and that 

of Graduate Hiridi• Teac her is Re. 5.500'9000/ This also 

evidences that the applicant who is a nr"aduate Hindi 

Teacher is entitled to the scale of Rs.,5500"'9000/"''only 

and not. Rs 4500,7000/as being pal"' to him • th'i ch is 

for undergraduate Hindi Teacher only. 

( Copy of advertisement is annexed he ret:.o as 

AnnexureIV 

4.14 That f rorri above, It is evident that the Graduate Hindi 

"reachers even I,\Jho are not tral ned are given the pay 

ScIale of Rs, 55009000/ , e. f 01 .01 ., 1996 but the' 

applicant who is also at graduate and doing the same 

i,orks, has been placed in a lo\ie.r scale of Re. 4500"' 

7000/"" thus equating him with 'that of undergraduate 
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Hindi Teacher/Junior Teac her, Such ac tion's of the 

P.espcndents are arbitrary, un,jusl:., unfair, illegal 

discriminatory and viola ti"./e of the principle of 

natural justice and doctr me of equali ty. 

4.14 That the applicant begs to state that due to non' 

consideration of his case for grant or revised pay 

scale of Ps. .%500'9000-of oraduate Hindi Teacher as 

have been aranted to a ther similarly situated persons, 

the aoplicant has been incurring financial loss a nd 

prcmot.ional/service prospects. As such finding no other 

el ternat:.ive the applIcant is approaching this Hon' ble 

Tribunal for protection of his legitimate r i: q hts and it 

is a fit case. fe ....... 5 Hon'hie Tribunal to interfere 

'i Lh and to protect the rights and interests of the 

apolicant, direc tinq the respondents to grant the 

revised scale af Ps. l4)O"2600/ - .\J. s.f 17.08.. 1989 and 

further 	revised 	scale 	of 	Rs.5500'9000/' 

01.01.1996 to the applicant ,.ji th all consequential 

service benefi ts. 

4.16 That it is stated that the cause of action arises each 

:afld 	every 	day, 	every month 	for non-f i>a Lion of 

aopropriat.e 	pay 	scale 	in favour 	of the 	appiicar"t, as 

such 	the 	case 	of 	the applicant 	is well 	,ji thin the 

period of limitation prescribed under Section 21 of the 

tc,dministrative Tribunals Ac t . 	1985. 

4.17 That this application is made bonafide and for the 

cause of justice. 

10 
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csindforre 116 f (s) w i t h_j_e cia Uprov I si one. 

5L1 For,  that, the applicant being a Graduate Hindi Teacher 

is e n t i tled to the revised scale of Rs. 1400--26001--j, e. f 

.17.08, 1989 i.e, the date al his initial appointment and 

further revised scale of Rs5.5009Q00/,e,f 01 01 1996 

in 	accordance 1ith 	the 	scales adopted by t h e 	(ssam 

Rifles 	a n d) not 	Rs. 1200-- 2040/- a n d Re, 4.500'7000/- 

respec tively thich is meant f o r Jr. Teachers and 

undergraduate Hindi TeaL.hers only. 

2 	For that, the Graduate Teacher vjho are even 	untrained 

end doing the same. 	\or- k ....that of the applicant have 

been 	granted the pay 	scale of Rs,5500-9000/-- 	by 	the 

respondents 01 	0, 1996. 

3 For the t the persons belonging to the .ame batch. of 

the applicant, and havino the same goal ifica tion as that 

of the applicant IhO iere c:iver........scale of Re - 1200-

2040/- at the. time of . irii 'tial appointment were 

subsequently granted. the revised scale of Re. 5500-

9000/'- ii.e,f 01.01.1996. 

.4 	For 	that, according to 	the Assam Rifles Teaching staff 

recrui tment rules, 1980 	Hindi 	Teacher (Graduate) 	is 

equ'.'alent to 	he Trained graduate Sr. 	Teacher in Assam 

Rifles and as such the applicant being a Hindi 	Teacher 

(Graduate) is entitled to 	the 	initial 	so.ale of 	Rs..1400-- 

KA'_o+4i1AJIA' 
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1 2600/" ujhich is the scale adopted for the Trained Sr. 

Teachers. 

5. 	For that • the applicant: is anti tled to the scale of 

Fs550O9O0O/\Lt1 01 01 .1996 in terms of the letter 

dated 0.3,08,2001 of the MH • Govt. of India(nnexUre II 

Ceries) 

56 For that, the race nt adK'ertisement published by the 

r'espc:tndents in Ernoloyment NeNs dated 1521 June, 

rexUr"IV) clearly sped flee that the scale of 

Graduate Hindi Teacher is Rs5500'9000/' 

5;7 For that, the applicant has now become eligible f o r ,  

e\ren the next higher scale of Rs 650010500/'N a. f 

17.08.2001 i.e. in completion of his 12 years service 

as laid do''ri in the Assured Career Progression Scheme 
S 

(CPS) 'ramed by tire Govt. of India. 

58 For that the non'consideration for orantlng the 

entitled scale to the applicant from the initial date 

of his appointment and oranting him a lo'jer scale from 

then onrards and even thereafter is arbitrary, unjust, 

illegal, malafide and bad in la. 

5.9 	For that 	Aihile 	the appropriate scale of 	Rs,55009000/ 

has been granted 	to other similarly situated 	teachers, 

r"on"qranting of 	the same to 	the applicant 	and 	placing 

f him in 	a 	lo'er scale 	of Re, 	45007000/' 	is 

discriminatory, 	violative of 	the principles of 	natural 

4PM 
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Justice and contrary t.o the. provisions of Article 14 

:fld 1 6 of the Constitution of India. 

%1O For shal the applicant failed to net justice in spite 

of 	his 	several 	approaches 	to 	the 	respondents and even 

after submission of series of 	representationsf or grant 

of 	the' scale 	of Rs55OO"-9000/ 	and 	as 	such has been 

incurring 	gree. financial 	loss 	and 	other ser'ice 

prospects in each and every month. 

Djf_remedies exb 

That the applicant ste tes that he has exhausted all the 

'rr•nc 	available to him 	nd there is no other 

.iternative and efficacioL...... emedy than 	to 	file 	this 

app 1 icat ion 

MattArs not preious1v filed or Dendinc with any other 

Court. 

.1 he 	applicant . further 	declares 	that L, 	J 

reviously filed any application, Writ Pet.i tion or Suit 

before any Court or any other authority  or any other 

Cench of the Tribunal regarding the subject matter of 

:his application nor any such application. Writ 

Fe. Li Lion or Suj..t is pendino before any of them, 

€ei iefLs.L.sought 

Under 	the facts 	and 	circumstances 	stated above • 	the 

applicant humbly preys 	that Your 	Lordships be 	pleased 

to admit this 	application, call 	for 	the records 	of 	the 

case and issue 	notice 	to the 	respondents to 5`1_10NI 	cause 

Ja 



10 	 A~' 

15 

as to vhy the rd ief( a) aoug'ht for in this appl icati on 

shall not be qranLc and on perusal of the records and 

at ter hearinp the parties o nt he cause or causes that 

may be shokn, be pleased to grant the fol loi ng 

relief (a) 

sm L That it may he declared that the applicant is entitled 

to pat the py scales Of Re., 14OQ'26QO/f rom the date of 

his initial appointment i e, l7O8, 1989 and further 

revised scale of Rs..5500'9000/jf 01,01,1996. 

That 	the respondents be directed to grant the applicant 

the pay scales as sought under pare 8. 1 	above ref :ixinq 

his 	pay 	accordinq)y 	from 	the 	initial 	staçe wit h 	all 

consequen tial 	service 	benefits 	includinc4 	arrears 	etc, 

and 	therea F Ler 	consider .hIs 	case 	for 	grant of 	next 

hiq:har 	scale 	of 	Rs6500--10500/4 	f 	17, 082001 	i 	e. 

the day on 	which 	the applicant 	completed 	his 12 	years 

se r v I cc 	I n 	a cc o r dance 	wi th 	't he 	p r o vi a io 	of 	t ?' a 

(su red 	Career 	Progression 	Sc'heme(CI:S) 	laid oon 

the Govt. 	of 	India,  

Costs oF the application. 

Any other' relief(s) to '1\hich the applicant is entitled 

as the Hon ble Tribunal may deem fi t. and proper. 

El 
	

Interim order Draved for,, 
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During 	pendency of 	this 	application, 	the 	applicant 

prays for 	the follou'i ng relief 

9 That 	the 	Honbis 	Tribunal 	be 	pleased 	Lu 	direct the 

respondents that pendency of this application shall not 

fo rtha spondents 	for 	considering the 

representatio a of 	the applicant. 

This application is filed through 	dvoc:ateS, 

I1H E&rtic.ularS of thIP -Q-- 

No. I. 	P. 	0. 

Date of issue 

Issued from 

i) Payable at 

s given in the index. 

ji.. 	 A~V 
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VERIFICATION 

Sri Ajay Kumar Pandey, S/c Sri Sitaram Pandey, 

aged 	about 39 	years, 	'orkinq as 	Hindi 	Teacher 	in 3rd 

ssarn 	Rifles, C/099 	A PO, 	do i iereby 	verify 	that, the 

statements made 	in 	Paragraph 1 	to 	4 	and 	6 	to 	12 are 

true 	to my knoledge and those made in 	Paragraph 5 a re 

true 	to my legal 	advice and 	I have not suppressed any 

material fac ..t. 

And I sign this verification on this the d a y of 

February, 2004 
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le No : 705076 	 Mahan.deShaYa Ass afl'1 if , QS 

\ir.ect.orate. General 
1AsSafl Rifles 
5hillong 

A/VIII_PS/T/8/v011W 654  OlDec 2091  

List 
'List 'B'. 
List tC 
List It 	 - 

S 	 , 

FEVISIO OF PA -S.Cfl$ 'TEP.CHING STP 	- 

Further, to this Dte P 3191 dated 26 Seo 2001 nd 
1'etter io., /VIII_P/T/6/V01_UI/200hI638 aated 06 Nov 

2001. 'S 	 S  
Copy f hP)'s ietei'NO. II7Q13/35/9 	

da1d, 	. 

08 Jun 2001 and 1 1 • 2013/35/99_1V dated 03 Pu2001 on 

.aboVe subject are fwd herevith fx irnp1emefltati0 

ccordinglY. 	 . 

( 	 .. 

•(drKumaI ) 
Cal 	 S  

5.  .çiD (i) 

Enls :P above. 	
: for DGPsSafl Rifles 

/ 

S 	 . 	

S 

S 	 - 

t&D  Awn, 
OA 
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N041].27013/35/99-.PF.Iv 
tT OF INDIA/I-RAT S4iRKAR 

	

I 	1iIATRY 	HOME A'FAIRS/GRIi- X1ANTRAJI.YA 

	

4 	
t 

- New Deltu, the 8th June,200.i. 
• 	 , 	 . •.. 	 ... 	- 	 S 	• 	 . 	. 	 . 	. 	 ..•• 	 S  

•' L 	• 	.. 	• ' 	 • 	• 	 .. 	
•' 

S., 	
To 

2 	4 The Director General 
Assim P2lles 
hi1loi.i-79331l 

'Sub : REVIIOi OF Y SCALE CF. TECHIIG STAFF IN A3AM 

	

PIFL 	— RxRDI.'C-  
-  

	

• 	'' ': 'Sjr,  
-.5-' 1 	1;;'-•' 	' 	-.i 	I 	 -. 	t 	 - 

	

ft 	 5.. 1 • 	 1  
$ 	I a c.irected to recr t your letter io. A/Vu

5 
 - J . P/T/86/Voi.IIi/569 dai..ed 10.11.2u00 on the ubject cited 

above and to convey the sdncti 01: the President to the 
4 upgradaticin o pay scale c 	h....s in -ssazn Rifles 

vre.f 1.1.96 as unuer 

	

• 	 . 	, 
5 . 	. 	•. 	POst 	•' 	. 	. S ... 	,. 	 S - 	$. 	--.- 	 c ic. 	Revised_Scale 

i) 	Jufu.or 'fuchcr 	400u-6JGO/ 	Rs. 4500-7000/- 

	

- 	I 

	

cnior, Teac'ier 	As.5000 .-801 3/- 	Rs. 5500-9000/- 

The expeiditLre onL b•dCCoUL iil± be net from 
the sanctioned bucje grant cf 	n 1LlC under head 

	

!. t 	Sal'r.je&' • 	 . 

	

S 	•. 

	

•. 	3•, "This .issues with the ipprov:l. of Ministry of Finance, 
Deptt oc Lx pene.iture vide their Dy. LO. 70/5/2001-IC 

•.,:,dated'31.5,2001 -.and Integrated Fin5rice Division at this 
""MinisLry vide t-ieir Dy. No. 811/i?in.II/201 dated 08.6. 

2 001. 	.' 	' 	.. 	•• 	. 	 .. 	. 	. 	 . 	., 

- 

	

,' 	': • 	' 	•• . 	. 	, 	 Yours fatnfu1ly,. 	. . .' 

	

- 	•.• 	•' 	',-• 	 . 	. 	- 	•-• 	- 	. 	- 	 . 	' 

	

• 	. 	. 	. 	•. 	. Sd/- xx xx xx 	.. 	- 
(Nirmala Dev) . 

:,, 	' 	. 	. -. 	•, 	. 	. 	• Desk Officer. 	. 
• 	 •.Copy. to .:- 	 . 	 . 

'(.1) .Pay,& Accounts Otficer, Assarn Rifles, 
•.-:(ii) Pay &. Accounts Officer, MIA. 

(iii) j(P), iri (for J.nforrnution) 

	

• ;.':, 	 (iv) Dircc or (pF),:I : (f or  information). 
(v) 	Director (Pers), Mi-iA. 
vi) Fjn,II  

	

• 	 'T 	(vii) 	sii'. 

	

• "-':," , 	•(viii)Guard Pile (PF.iV).' 
• 	 . 	' 

•4. 	S;- '5 	•,,_ 	. 	. 	 S S.. 	•,I•','•,'•'., 	•':: 	 - 	S  -, 

.hi1long 

I. 

•' S< 

• 	. 
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The erai  / 

•, 	 s am RilCS., 

Shi1iO17 931  
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- 	S . 	 •• 	 S 	 -. 

•Sub: RIICN 0 d?Y CAL C• T2CHIN 5T2iF' IN AM RIFLES 

'•;• 	(S 	
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Js 
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r,5- 	• 	•. 	-: 	-- 	S.  
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S 	 .• 	

S 

.. I ar djrectedtQ 	er to yo 	letter No. A/VIIPS/ 

'. 	T/S6/V01.W/SSB dated 15.6.200C 
and in contiflUati° 	f this 	•'. - . 

''• ' MinirY' -letter of eve 	o.datd 11.6.2001 
on the subject 

[ 	•- 	
cited above and to convey the sanctiOn of the president to 
the pçradatiofl of pay scale of Hindi Teachers in Assam 

4. 	Rifles w.c.f 1,1.96 as under .  :- 

POSt 	, 	xi5t1nG cale RèVlSCd Scale 

• S 	
(• 	 - 	 -S 	

-- 	 S  

I• 	
• 	 -- 	,,.. 	

. . 	 - 	 • 

	

Hindi Teacher 	. 500U-000/ 	. 5500-9000/ 

(Graduatos) . 	 ' S 	

5 	• 

* 	
ii) hindi Teecher 	I 4000-6000/- 	

. 4500-700 0/-  

(aduate) Under Gr 	0 

2. 	
Tre expenditUre on this account will be ct from the 

sanctioned budget grant of Aisar aif-leS wider head SalarieS 

- 3, 	This jSUeS  witli theapPr 0V 	
Of Min±Sty of.Finance, 

Deptt of cpLaUrL vdC 
tr iy No 70/5/2001-IC dated 

2.c,2LOl .ind 	ccra_ed I r icc Di.Vi- iOf of th5 

vi4c Lher D 	o. 33J/F(H)/2i c1aed 27.7,2001, 

S 	 •• 	 • 

	

.5 	 S.  urs £a1thfU1lY 

r. 	 • 	S 	
-sd/-- xx xx xx 

•• 	 S 	
• 	 (:irrnala D(N) 

S 	• 	'• 	
S 	 DeSk oficor  

.fr. Copyto — 

Pay&ACcOUflts 0ficer, Assa1t RiflS, ShillOc. 
	

.5 

• 	(ii) Pay& 2ccOUt5 0±ficer, 	\. 	
5 

J5(P), riA(for jnfcrI;iti0fl). 

(iv) DirCC0r(PF)1 	
-(for information). 

• 	
•(v) 	Director (Pers), MrIl-. 

. 	
(vi) Fjfl,II 

 

•: .• 	., (vii) WAR, 'iA 	 . 

-• (viii) Guard Pile  
S 	Sd/- xx xx:xX 

• 	--: 	,. . 	•:. :. 	
: 	• - 	

: 	 (irniala DCV) 	 -• 

	

- 	
I 	 DLSk officer 
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The Directorate General 
Asiam Rifles, A Branch 
Shillong, Meghalaya 

ra 

(Through proper channel) 
11 

SUB 	FOR A?PROVAL OF HIGHER PAY SCALE OF Rn. 5500-9000. 

Respected Sir, 	 - 
/ 

Most respctful1y I beg to submit the following facts for 
your kind consideration 

That sir, I was appointed as a Hindi Teacher and joined myC 
duty on 17th August 1989 at the pay scale of Rn. 1200-30-1560-407 
2040/- 	 . 	.•. 

- ' The said pay scale was revised pay scale of a Junior teacher 
for the pre-revised pay scale of Rn 260-400, though the pay scale 
of Hindi Teacher was not equivalent to the pay scale of. a Junior t 
Teacher, rather the pay scale of Hindj Teacher wan equivalent to 
the pay scale of senior Teacher in accordance., with the Asam 
Rifles Teaching Staff Recruitment Rules, 1980. 

According to the Assam Rifles Teaching Staff Recruitment 
Rules 1980 published in the Gazette of India Part-Il section 3 
and sub section-I, the pre-revised pay scale of a Hindi Teacher 
was Rn. 330-560, which was equivalent to the pay scale of a, 
Senior Teacher and thus, in the year 1989 when I joined rny duty's..,,, 

a Hindi Teacher,, I should have been paid the revised pyaca1e 
,of Rn 1400-2600, which'was then payable to. a senior teacher. 

After the implimentatjon of 5th . Central Pay Commissjon : 
Report, I am getting my pay at the scale of Rn. 4000-6000, which 
is the revised general corresponding pay scale of the 'pre-revjsed 
pay scale of Rn 1200-2040. Revised scale for pre-revised scale of 
1200-2040 is 4500-7000 	 • 

In view of the facts stated above, I shoul"d have been paid' 
the pay scale of Rn. 1400-2600 when I joined my duty in the %year 1989 and now after the impliinentatjo 	of 5th central pay 
commjFii,fl report I am entitled to get my pay at the acale;of.fla., 5500-9000. 

 
That it in important to mention here that a letter bearing 

No A/VII-PS/T/86 dated 11 May 87 was issued from your honour's' 
office for implimentatjon of 4th central pay commission report 
which speaks that the category of Hindi teachers does not have 
any equivalence in the category of teachers recommended for 
higher pay scale was fixed in accordance with the said letter 
similar to the pay 8cale of a, junior teache'r but I beg to impress 
your honor's attention that the decision taken in that letter in 
respect of Hindi Teachers was the contrary',4oAssam Rifles Teaching 
Staff Recruitment Rules, 1980 and this rule will prevail upon the 
said letter dated 11 May .1987. 



2 	 - 

7 	That it icurthor submitted that according to the said 
letter dated 11 May 1987, the category of senior teacher of Assam 
Rifles was presumed to be equivalent to the trained graduate 
teacher and after the implimentation of 4th pay commission 
report, the revised pay scale of trained graduate was fixed Re 
1400-2600 in that letter which has been now revised at the rate - 
of 5000-8000 after the implimentation of 5th central 	pay 
commission report which is general corresponding scale of pre-, 

	

• 	serviced scale 1400-2600. Revised scale of 	trained 
graduate teacher is 5500-9000 and accordingly I am also entit'led 	.' 

	

• 	to get the saidpay scale of Re. 5500-175-9000; 	 '" 	" 	

• 

That sir, in addition to the aforesaid facts, 'it is also 
• 	submitted that charter of duties as prescribed, inAppendix" 'C' 

for senior teacher and Hindi teacher (not performing the duties 
of H.N) are same and also inview of this facttbe 'category" of 
Hindi teacher can not be by furcated from the category of senior . . 
teacher. . 	 . 	. 	 . 	. 

That, on the basis of the facts stated above I am entitled 

	

• 	to get the present revised pay scale published separately in part , 
,'B' in 5th pay commission report Re. 5500-175-9000 and this is 
the demand of justice. 

You are therefore 	requested to 	consider my case 
sympathetically and be. further pleased to grant or fix my pay 
scale at the rate of Re. 5500 -9000. And for this, I"shall' be 	•" 
grateful to you sir. 	 . 

Thanking.yo'u in anticipation  

1 •  
Yours faithfully 

•.,• 	

I 

,..', 

• 

1 	c 

Dated : -)%\Feb 2001 

. ..4 
(A K Pandey)' 
Hindi Teacher 
6 Assam flifles 
do 99 APO 
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The r'omwanclant 	- • 
6 	uijtjfl.ea 	 •. 

eo 99 APO 

Sub 	* PRAYER FO APPROVAL Q' T} SP'LE Q' ts 5500 
QAS PEI 1HA 	t1JTEDQ8 JUN ZöQI 

(Through proper channel ) 

Sir, 
1, 	Most humb3..5 and respectfully I beg to state' the 
following few Unes for your kind ronsiderati= and Zavoura)1e 
action please.  

/ 	- 

2. 	That Sir, I am working as a }Iini Teacher in .Assa&,Rif is 
ainco 17th Aug 1989,1 After the implimentatton Of 5 p(! Report, 

v pay scale has been revised at the scale of 1. 4000-6000and 
fixed on 01-01,96 at Rs.' 4300/-. 	I 

30 	Sir secording to Asam RiZlça Teaching staff' Recruitment 
Rules 1980, HindL,.Teadther (graduate),.ia equivalent to - the ' 
rainod graduate Senior Teahsr of Assam Rifles. Trained Cradu-

ate Senior Tçachef 'got the revised scale of R. 5000-8000 from" -' 
01-01-96. Now,preaident of India has pleated 'to 'upgrade the-pay 
EC5lO:O Teachers in .Aaaam Rifles vidç MHA letter No.11.27013/ 
3/35/99.PF IV dtO8 Jun 2001.,snd XI,27013/3/35/99"WI' dt,. 	, 
03 Aug 2001 ."As per said latter' pay scale of Hindi Teacher. -•---. 	t• 

(graduate) isrj; 5500-9000. Thus I tim entitled for this scale, •f 	 ,,•t 	1. 

4. 	Sir, more than a year' ha passed away but the honour 
office d4d not iilimft t the, said letter , whri I was posted, Qut 
to 1 AR, then nr IPS'waa rcpared 	 A 

in th scale of 1. 4500-7000' ignoring rr0r *,educati.Onal quiIit1eaiOn'l 
- Sir, up to 01-01 -96 I have ouIpleted more than aix years of ' 	U 

• , 	service, aol, must get at least to ,inCreIDSnt..Qfl -initial.8a]a. 
Thus this IPS is 'wrong in this aspect also • 1 here, as 'meny 'tmit .3± . 
li,je 15 R, 5 AR, 19 Afl, -31 'AR etc has' rectii'iC.,S .the 'pay'vsCáll .  

• • of Hindi Teachers (gzduate) from 4000-6000 to 00-90O0 in  
accordance with said letteri , dt 08 Jun 2001. 	* 	 ' 1 

• 	- 5. 	Sir, latést,advertiesmeflt 'sent'to'unit vide mAR-
-latter' 

• 	• 	No. A/V1/91/Reet/VO1rIV/067 A 6th -May 2002 4eo' -shows the Ipay 
• 	• - scale of IWjdi Teacher (graduate) Rs. 55O09000.ThOfl .whati.S 

• 	wrong with me,.? W1, not I am entitled of thtaeale.? 	th. 1 

basis of facts stated above, I am 8160 entitled, to getresenti' 4 
- revised pay scale of . 5500-9000. 	" 	'_. 	, ,•'.. 	• 

1 ' 	 ' 	' 	- 	•.• 	'''". 	 ' 	kI 

60 	• I, therefore, requestS your honour to consider i ease - 

cyathCtiCal1Y end grant i-me the present revised pay. 'scale of 
. 550090006. 	' 	' 	•'•' 	'' 	'' 	.-'.-:' 	

,F 

For this act of your kindness I shall remain ever4  i0ateful , 
to'you Sir'. ,. 	- 	r-' 	---"' 	•-. 	'' 

Thnnding you Sir, 	• 	,' ' ' 	•". 	.•".' 	"' 
1 	 / 

	

Your 	htufly, 

• 	• 	I 	 •' 	 irr-'---- 
(ff.0090 ttndi Teacher ) 

• • "% 	'DatedI 
	2002 	 A K Pandey, 3 AR, r/999 AP0 

t 	* S 	 • 	 - 	 ;'. 	- 	'1,' 

)i. 	EGAR (A Branch), shillong -II- Advance 	-. - 

• 2. - 6 Assam iifles, c/O  99 APO 	 - 
- - 	. 	15 AaamRiXles, (/O 99 o 

• 	3 (Ni&i Bn Assamaines, r/O' 99 APO 	 - 
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To 

7 	Directorate General of Assarn Rifles 

	

H 	 'A?Branch 
Shillong-Il: Mcghalaya. 

	

H I 	Subject:- Prayer for abrogation of anomaly in my nay scale. 

(Through proper channel) 

Respected Sir, 

With profound respect and humble submission, I supplicate to pen the following grievances 
for your perusal, kind consideration and Judicious action please. 

That Sir, I wàs•appointed in the post of Mmdi teacher and joined duty on 17th August 1989 in 
the pay scale of Rs 1200-2040. At the time of my appointment, 1 was graduate. From the very begin-
ning, I have been suffering from infliction of injustice on account of my pay scale. I humbly request 
your honour to pay kindly atteiition on the following facts delineated from various angles as to how 
the injistice has been thrust upon me. 

Sir,thcre are three (3) categories of teachers in Assam Rifles viz (i) Mmdi teacher (ii) Senior 
teacher and (iii) Junior teacher, Based on the approval of central government for central pay commis-
sions recommendation, the under mentioned category-wise and period-wise pay-scale were in force. 
S.No Pay commission 	Period 	Category 	Pay-scale 

1st 	 01.01.1956 	i.Hindileacher 	Rs75-140 
to 	ii. Senior Teacher 	Rs 60-125 

31.12.1965 	iii. Junior Teacher 	Rs 40-110 

2nd 	 01.01.1966 	i. Mmdi Teacher 	Rs 140-225 
to 	ii. Senior Teacher 	Rs 125-200 

31.12.1975 	iii. Junior Teacher 	Rs 110-165 
/ 	 , 	 4 

3rd 	 01.01.1976 	i. Mmdi Teacher 
(grad.ate) 	Rs 330-560 

to 	Mmdi Teacher 
(undergraduate) 	Rs 290-560 

31.12.1985 	ii. Senior Teacher 
(graduate) 	Rs 330-560 
Senior Teacher 
(under graduate) 	Rs 290-5 60 
iii Junior Teacher 	Rs 260-400 

It explicitely shows that during the prevalence of 1St and 2nd central pay commission's pe-
riod, the pay scale ofHindi teacher was higher than the pay-scale of senior teacher, consequently, few 
Senior teacher'(so far in my knowledge) e.g-S/T S.S.Rawat, SIT R.C.Singh, SIT L.R.Thakur were 
promoted to the rank of Hindi teacher. This fact can be corroborated from the gradation list of Mmdi 
teachers. 

Sir, I would like to mention the category-wise strength of teachers and their purpose of 
appointthent in each battalion for fijrther comparision. 
S.No category 	Strength 	Purpose of appointment 

• I. 	1-lindi Teacher 3( three) 	Basically to impart education to troops. 
(Based on advancement in the field of education, during the 
time of recruitment they happened to be = 1st phase- class-
Vpass, 2nd phase - class- VIII pass, at persent, class-X pass) 

Snior Teacher 1(one) 	To impart education to childern. 
Jimior Teacher 2(two) 	To impart education to childern. 	

0 

The total strength of Senior teacher and Junior teachers i.e. 3(three) in each battalion sugests 
that they are for imparting education up to lower-primary level. 

	

H 	 0' 	 H 
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/ 
it is further stated that the pay-scale of Hini teachers and Senior teachers of Assam Rifles, 

in corporaed in the gazette of India of 1980 (in its part-il, Section-3 and Sub-section ii) meant as 
manual anLrecruinient rules for appointment and pay-scales for teachers of.Assam Rifles are analo- 

gous/ at par. 
This pay-scale of Rs 1400 -2600 for Hindi teachers! Senior teachers ( operative during 4th 

Central pay commission'S period) was derived from the 3rd central pay commmission's pay-scale of 
Rs 330-560 (for graduate Hindi teachers). 

Thus, in the year •1989, when I joined my duty as Hindi teacher, I should have been paid the 
pay-scale ofRs 1400-2600 which was derived from the pre-revised pay scale of Rs 330-560 meant / 
applicablef for graduate 1-lindi teachers, 

10s imperative to mention here that a letter bearing No-A/Vi1-PS!T/86 dated 11th May 1987, 
circulated from your directorate to all units for impmentation of the pay-scales approved by Central 
Governm4nt on the recommendation of 4th C.P.C; vividly manifests that the category of Hindi teacher 
does not have any equivalence with other categories of teachers. 

1 humbly request your honour to pay kindly attention on the, matter that the pay-scale given to 
me (i.e. 1200-2040) at par with the pay scale of Junior teacher (extracted from3rd C,P.C's pay scale 
of Rs 260400) is absolutely contradictory to the theme/ version of the content of ibid letter. 

14. 	NOw, after the implementation of 5th C.P.C's report, the pay scale appro'ed by the ministry 
of home affairs vide their letter No 11.27013/3 5/99-PF lv of dated 03 Aug.2001 and the same dittod 
and rivetei by your signal No 3191 of dated 26th Sep.2001 for graduate Hindi teachers of Assam 

Rifles, is is 5500-9000. 	 S  
In 1conformity with the above orders, other units revised the pay- scale of graduate Hindi 

teachers serving with them at Rs 5500-9000, Few of them ( 
SO far in my knowledge) are Mr G.S 

Singh (5 AR.), Mr A.B. Singh (17 A.R.), Mr P.L. Limbu (19 A.R.),Mr A. Ram (19 A.R.),Mr 
R.C.Malakar (31 A.'R.) ,Mr R.P. Sunar(5 AR). It is further clarified that the eduational quliflc.ation 

and pre-rqvised pay-scale of these Hindi teachers are analogous/ congruent to that of mine. 
1 came to know from reliable sources that even new appointees in the post of Hindi teachers 

(who are graduate) are given the pay scale of Rs 5500 79000. Nevertheless, still, I have been given the 

pay scale of Rs 4500-7000. 
1astrans1crred from 6 AR to 15 AR. on March 2002, Due to interchange ofthc location of 

15 AR ai1d 3 A.R, at persent, 1 am serving with 3 A.. 
It is irony on my part that inspil of several requests submitted in black and white to 6 A.R. 

and 3 A,it for rc?fixation of my pay in the scale of Rs 5500-9000, my case has been rolling 
Viewing from abOve perspective, you are beseechingly prayed to do needfi.il for abrogation of 

anomaly and inconsistency prevailing in my pay-scale from the beginning. 

I shall be highly gratified for your kind and judicious action. 

Thanking you Sir in anticipation. 

Dated :-!i July 2003. 
	 Yours 

(HT/ 0090) 
Hindi Teacher 

A.K.Pandey 
3 A.R. 

do 99AP0. 

Copy to : 

1 	(1) D.G 	Advance copy (for early action please) 
D.G. AR.- A' Branch 
Nagaland Range 

(4)3 A.R. 	 S.  



(' - 	6 AssaIn Rifles 4L.? 
dO 99 APO 	 I - 

6043/A-2000/c!4 	 L Feb 2001 

Assarn Rifles Middle school 	 .r 
6 Assam Rifles 

• 	 APPLICATION : RETURNING OF 

1 1  Ref your letter No 6270/Schoo1/2001/001atedFeb2001. 

2. AppliCation regarding approval of higher pay scale 
submitted by Shri AK pandey, Hindi Teacher is returned . 
herewith unactioned as detailed case of Pay' . Scale 4  of,  
teaching staff has already been taken upwithMifli8trY: 

vide DOAR letter No A/VII.PS/1/86/V01-IX/ 569  dated 10 
NOV 2000 and same will be underexam/COnsideratiOn. Case 
can only be reviewed once reply/decision recd from 

3.. You are requested to info mdi accordinly. 

(esnd) 

Adjt 
forComdt 	. 

• 

Encl Six 

H 

ill 	

t 

/ 

/ 
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3(NH) Bn Assam Rifles 
- 	 do99 APO 

II.27013/A21/2002/ 	 Sep 2002 

Shri A X Pandey 
Hindi Teacher (ME School) 	 . 

• 3(NH) Bfl Assam Rifles 	 . 	 • 
c/o99 APO 	 - 

APPLICATION FOR FIXATION OF PAY IN SCALE 
O'AYRS. 5500-900 

Ref your application on the subject dt 10 Sep 2002. 

As per existing policy initial payscale of 
Ra. 5500.'9000/'i8 applicable to graduate Mmdi Teachers. 
You have not mentioned your educational qualification 

in 

your application hence your pp1iCatiOfl is returned •.. 

herewith. 	 . 	 . 	. 

It is further info you that your TOS to 15 AR and 
SOS to 3 AR was not published/entries made in your service 
book. Therefore Your service book sent to 15 AR for its 
completion and early return. You edn 

qualificatiOn will ' 
be scrutinized from service book on receipt from 15 AR 
and appropriate action will be tcefl. 	 •• 	 . 

5 ..;  

	

S. 	 • 	

.5 

	

• 	 . 

S 	
• 	 S 	 • 	 ,•• 

	

ss) 	: 

• 	 .• • 	 • 	• 	
• 	Capt, 	,. •;S. 	 S  

Adjt 
for Comdt 	. 

Enc. : As above. 	 • 	 . 	

S 

I t  

.5 ,  

I- 

I 



23 

Directorate General AssamRifles 
Shiuong-1 1 

Recruitment of Sanior Teacher, Junior Teacher, Hindi Teacher In Assam 
Rifles. 

1. ApplicatIons are Invited for filling up the post of Senior Teacher, Junior 
Teacher and Hindi Teacher in this Department on the following terms and 
conditions  

(a) Senior Teacher 
(I) Number of Vacancies - 3 (Three) one for SC, one for ST and one for 
General 

Qualifications - (i) Degree from recognised university, (ii) Degree in 
ers Training, (iii) At least 5 years teaching experience. (iv) Proficiency In I 
teaching through Hindi and English medium. 	 I /  

Age - 35 years (relaxabie upto 5 years in case of Govt. Servants and 
teachers of recognized schools and women candidates). 

Pay - Re. 5500-175-9000/- pm plus other allowances as admissible from 
time to time. 

: 1 
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(b) Junior Teacher 
Number of vacancies - 6 (sIx) One for SC, one for ST, two for OBC and two 

for General 
Qualifications - (i) intermediate or 10+2 or equivalent examination from a 

recognized board of education or University. 
(U) Junior Basic Training/Teachers Training Course or equivalent from a 
recognised institute or University, 

Proficiency to teach both In Hindi and English medium. 
Age- 30 years (reiaxable upto 5 years In case of Govt. Servants and 

teachers of recognised school and woman candidate). 
Pay - Rs' 4500-125-7000/- pm pius other allowances as admissible from 

timetotime. 1  

1i 'ndiTeacher 
(I) Number of vacancies - 10 (Ten) - one for ST, two for SC, four for OBC and 
three for General 
(Ii) Qualifications - (I) Pro-University (2 years Course) or equivalent with HindI 
as one of the subject or with Diploma/Degree with Hindi from recognized Govt. 
Institution. 

Proficiency in imparting education upto Matric in English. 
Age 25 years (relaxable upto 35 years in case of Govt. servants). 

—iv) Pay - As, 	 pm for undergraduate Hindi loachor and As. 
5500-175-9000/- for Graduate Hindi Teacher 10us other allowances as admts- 

iT'ieo time. 

2. Terms and Conditions :- 
Place of duty - Selected candidates for the appointment will be required to, 

serve any where in India wherever Assam Rifles Units are deployed. 
TA/DA- No TA/DA will be paid to the candidates appearing for selection testl 

intervIews  Candidates will have to make their ownarrangements for boarding 
and lodging at the place of test/interview. 

Last date of application reach this Directorate - 15 July 2002. Appilcations 
received after above date will not be considered. 

Age relaxation - Age relaxation will be admissible for SC, ST and OBC 
candidates as per existing Govt. orders on the subject. 
(a) Candidates in Govt. service - Candidates In Govt. Service should submit 
their application through proper channel. 

Procedure for application : Candidates are required to apply on the applica-
tion format given below alongwith attested photocopies of all educational and 
professional qualification certificates, Mark Sheets, Caste Certificate (where 
necessary) and Demand Draft of As. 20/ (Rupees twenty) drawn in favour of 
'DGAR, Shiliong-1 1 and payable at SBI, OGAR Branch, Shiilong-1 I as appli-
cation fee and self addressed stamped en'elope. (Application fees will not be 
refundable/adjustabi&transferabie). SC/ST candidates are not required to en-
close the Bank Draft for appiicatk fee. Separate applications would be sub-
mined for each post. Applications should be forwarded to the following address 
duly affixed attested pass port size photograph on the application whefe space 
Is provided for the purpose. 

Directorate General 
Assam Rlfies 
'A' Branch 
Shillong-793011, Meghalaya.  

• 4 

.: 
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APPUCATION FOR THE POST OF TEACHER 
1. Post Applied-for 	 : 
2.. Name in fufi (in block letters) 	 : 	Passport 

Sex 	 ; size photograph 
Date of birth in words and figure 
Age as on 15 July 2002 (1 5.7.02) 
Present postal address for communication 

7., Permanent Home Address 	- 	... 	:. 
8. Father 5s Name & Address 
9. Place of birth including PS, District & State 	: 
10. Nationality 
11. Mother Tongue 	 / 
12. Community :- 

State your religion, 
Are you a member of SC, ST or OBC 

(if yes, give particulars supported by attested 
copy of caste certificate as per revised Govt. 
of lndia 4s prescribed format). 

13. Educational qualification (Attested photo copy 
of all certificate and marks sheet should be 
enclosed). 

14. Other qualifications 
15. ExperIence In teaching If any (Attested copy of 

• 	certificate to be enclosed) 
16. Are you In service (Specify Govt./Private) 
17.. Are you physically handicapped 

A Demand Draft for Rs.. _Draft No.dateç 	in favour 
of DGAR, Shillong-1 1 payable at SBI, OGAR Branch, Shllong-' 115 enclosOdc 

1 hereby declare that :- 

1 have carefully read the condition of eligibility advertised and i satisfy these 
conditions. All the statement made in this apication are true to the best of my 
knowledge and belief, 

Original documents/certificates will be produced WhOfl called 
Signatu(e of the applicanc 

Dated..__2002 
S'( 510 .JJ.'J./l 	 -• 	

0 	 164 
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BEFORE 
THE CENTRAL ADMINISTRATIVE TRIBUNAL 

GUWAHATI BENCH : GUWAHATI 

O.A. No- 31/04 

HRI AK PANDEY 	 APPLICANT 

VERSUS 

UNION OF INDIA & ORS 	 RESPONDENTS 

IN TNE MATTER OF: 
I 

• 	 Written Statement submitted by the 
respondents. 

The humble respondents beg to submit the paratwise written 

statement as follows:- 

1., That with regard to statements made in Para I of the 

application, the respondents beg that applicant was granted the 

: çporrect pay scale as per Recruitment Rules. 

That with regard to.statements made in Para 2 and 3 of the 

pplication, the respondents beg to offer no comments being matter 

f record. 

3. That with regard to statements made in Para 4.1 and 4. 2 of 

the application, the respondents beg to offer no comments being 

matter of record. . 

ci.. 
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That with regard to statements rnade in Para 4.3 of the 

plication, the respondents beg to submit that Hindi Teacher, Junior 

1eacher and Senior Teacher are entirely separate category of posts. 

That with regard to statements made in Para 4.4 of the 

4plication, the respondents beg that according to the 4th  pay 

cmmission recommendation, following categories of teachers pay 

scales were revised for the schools of central Government. 

Primary Teachers 	- 1200-2040/- 

Trained Graduate Teachers - 1400-2600/- 

Post Graduate Teachers 	- (Not applicable) 

On the similar lines Assam Rifles Teachers were also granted 

rthiised pay scales. Junor Teacers who full fills the qualification 

criteria were granted Primary Teachers scale and Senior Teachers 

wfij full fill the criteria were granted Trained Graduate Teacher's 

Sale. As Hiridi Teachers pay scales were not equated with any of 

the pay scales of Primary Teacher and Trained Graduate Teacher, 

Hindi Teacher s trained were granted Senior Teacher s scale 1400- 

0/- and Hindi Teacher untrained (without B Ed) were granted 

al replacement scale of 1200-2040/- as the pay scales of Hindi 

Tdchers 290-560/- and 330-560/- (per revised) were merged into . 

1200-2040/-. Therefore with effect from 1986 Hindi Teachers both 

Grduate (untrained) and under graduates were paid the pay scales 

of •Rs. 1200-2040/-. 



(1 

A. 

That with regard to statements made in Para 4.5 and 4.6 of the 

pplication, the respondents beg to submit that only Hindi Teachers 

rained (B Ed) were given the higher pay scale of Rs.1400-2600/- as 

part B of First Schedule of 4th  CPC report item 5 . Hence 

plicant who is a graduate is not entitled the pay scale of Rs.1400-

600/- at the time of appointment. And his entitled pay scale of 

1200-2040/-, was granted to him. 

That with regard to statements made in Para 4.7 of the 

pplication, the respondents beg that the applicant having joined 

ice as untrained teacher was eligible for the pay scale of 

.1200-2040/- only which was correctly given to him. Only trained 

ichers possessing BEd degree were given Rs.1400-2600/- pay 

e. As per RR there is no provision for promotion of Hindi 

cher to Senior Teacher since both the posts are entirely separate 

tegories of posts. 

That with regard to statements made in Para 4.8 of the 

lication, the respondents beg to submit that since the applicant 

entitled Rs.1200-2040/- (Pre revised) pay scale at the time of 

pay commission recommendation and thereafter he was entitled 

.4000-6000/- (revised) pay scale as replacement scale and 

bséquently the same scale was further revised to Rs.4500-7000/- 

scale which was given to the applicant. 



j 
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That with regard to statements made in Para 4.9 and 4.10 of 

he application, the respondents beg to submit that after the 
4th  pay 

dommission recommendation, applicantwas entitled the pay séale of 

1 s.1200-2040/- (pre revised) which was revised to Rs.4000-60001- 

nd subsequently to , Rs.4500-7000/-. Though the applicant 	is a 

raduate Hindi Teacher but not in 	the 
.._. 
scale of Rs. 5000-8000 he 

in not be granted the revised scale of Rs.5500-9000/-;lt is further 
- 	 '__t ----- - . -, 	 -_-_-t_• 	 - 

spectfully submitted that in compliance of Govt of India orders all 

e Hindi Teachers who were drawing the scale of Rs.5000- 8000 

granted the revised pay scale of Rs. 5500-9000. 

. 

0. 	That with regard to statements made in Para 4.11 of the 

pplication, the respondents beg 	to submit that the only the 

rsonnel who were drav?ing the scale of Rs.5000-80001 were given 

scale of Rs.5500-9000. 

1. That with regard to statements made in Para 4.12 of the -, 

application, the respondents beg to submit that the respondents 

have duly considered the representations 	received and all the 

ligible personnel has been granted the pay scale of Rs.5500-9000. 

12. That with regard to statements made in Para 4.13 of the 

I 

	

	dpplication, the respondents beg that as of now there are only two 

ctegories of HicIpcher, graduate and undergraduate and new 
- 	 . 

entrants are being appointed as such. It is further submitted that the - 



MY 

titioner was not granted the graduate scale of Rs. 5500-9000 as he 

/ 

not drawing the prescribed replaced scale of Rs.5000-8000. 

That with regard to statements made in Para 4.14 of the 

ication, the respondents beg to submit that the scale of 

.1400-2600/- is not applicable to him with effect from 17-08-89 and 

contention of the applicant is denied being in correct. 

1t Thatwith regard to statements made in Para 4.16 and 4. 17 of 

fte application, the respondents beg to offer no comments being 

:tt of record. 

1. That with regard to statements made in Para 5.1 of the 

abpiication, the respondens beg that the scale of Rs.1400-2600/- is 

npt applicable to the applicant with effect from 17-08-89, It is fuher 

sbmitted that the petitioner being not a trained teacher; was entitled 

the scale of Rs.1200-2040 and Rs.4500-7000 and not as 

tended by him. 

Lie. That with regard to statements made in Para 5.2 of the 

aplication, the respondents beg to submit that the only those 

nnel who were drawing the replaced scale of Rs.5000-8000 

re granted. the revised scale of Rs.5500-9000 in accordance with 

th!b Govt of India orders. 



117: That with regard to statements made in Para 5.3 	of the 

H 'application, the respondents beg to submit that only those Hindi 

eachers who were trained, and holding a B.Ed degree were given 

he pay scale of Rs.5000-8000 and subsequently the revised scale of 

Rs.5500-9000. 

18. That with regard to statements made in Para 5.4 of the 

1pplication,the respondents beg that only Hindi Teachers Trained (B. 

at the time of joining were given the higher pay scale of Rs.1400- 

2600/- as per part B of First Schedule of 4th  CPC report item 5. 

l!Ience applicant who is a graduate is not entitled to the pay scale of 

ls.1400-2600I- at the time of appointment. He was entitled to the 

ay scale of Rs. 1200-2040/-, which was granted to him. 

9. That with regarq to statements made in Para 5.5 to 5.9 of the 

ppllcation the respondents beg that the accordingly to the 4th  pay 

commission recommendation, applicant was entitled the pay scale of 

Rs.1200-2040/- (pre revised) which was revised to Rs.4000-6000/- 

6nd subsequently to Rs.4500-7000/-. Though the applicant is a 

M çraduate Hindi Teacher but not in the existing scale of Rs.1400- 

oo/- in the 4th  pay commsion he can not be granted the revised -- 	 ---- 	-- 

'1 cale of Rs.5500-9000!- with out the approval of Ministry of Home 

Affairs. A fresh case is being taken up with Ministry of Home Affairs 

to grant the scale to similarly affected teachers. Only on confirmation 

/ fom Ministry of Home Affairs the scale of 5500-9000/- can be given 

vb. the applicant. If Ministry of Home Affairs approves the pay scale of 



lot 

II Rs.5500-90001- then applicant will be further given the ACP Scheme 

ccordingIy./ 

20. That with regard to statements made in Para 5.10 
to 

 8.4 of the 

ápplication, the respondents beg to offer no comments being matter 

of record. 

That In view of the facts mentioned herein above it is humbly 

prayed that the present O.A is liable to be dismissed with cost. 

EPONENT 

VERIFICATION 

I Major Samer SaIooa, aged 37 years s/o Gp. Capt SC 
HI 

àiooja, working as Assistant Chief Law Officer in the Office of the 

tiectorate General Assam Rifles being authorized by the Director 

Eeneral Assam Rifles the 2nd  respondent herein to hereby verify and 

dt c I are  that the statements made in this written statement are true to 

rry, knowledge, information and believe and I have not suppressed 

ab' material fact. 

 

• 	 it 
• And I, sign this verification on this 0 day ofötj,'2004. 

DEPONENT 

 

• ••"f Law Ofilcei' 

frfi ifi 
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 

GUWAHATI BENCH: GUWML&TI 

O.A. No.31/2004 

Shri Ajay Kumar Pandey. 

Union of india & Ors. 

—AND - 

Applicant 

Respondents, 

In the matter of: 
Rejoinder submitted by the applicant against the 

written statement submitted by the respondeats. 

-- 

. Jh&ffumb1 applicant abovenamed most respecthilly begs to state as follows; - 

1.1 That the applicaflt c.ategorica1' denies the statements made in Para 1 and 4 of the 

written statement and begs to submit that the applicant was wrongly placed in the 

lower scale of Rs. 1200-2040!- at the time of initial appointment which ought to have 

hen Rs. 1400-2600/- since the post of Hindi Teacher is an entirely separate category 

and is higher than the post of Junior leacher and Sr. leacher. 

That the applicant categorically denies the statements made in para 56 and 7 of the 

• written statement and bees to state that no where in the Recruitment Rules. B. Ed has 

been specthed as requisite qualilication for Hindi Teacher as pleaded by the 

i respondents how in the written statement, and as such the qualification of B .Ed as 

insisted upon, is irreletht in the instant case. Even in recent adveriismenis also 



H 

B Ed is not wanted for Hindi Teachers whether Graduate or even unciergraduatc. The 

applicant joined as a Graduate Hindi Teacher and according to "Assam Rifles 

Teaching Staff recruitment Rules 1980". Hindi Teacher (Graduate) is equivalent to 

the Trained Graduate Senior Teacher of Assam Rifles. This apart, in The notification 

published by the Govt. of India, Ministry of Home affairs under No. 1-1201 5iJ77-

Pers II dated 1702J981 also. the scales of Senior Teacher and even Non-Graduate 

Hindi Teacher have been shown as Rs. 330-5601- (Pre-revised). But the applicant 

being a graduate. Hindi Teacher is higher in status than the Sr. Teacher and non-

graduate Hindi Teacher and is equivalent to trained graduate Sr. teacher only whose 

scale is Rs. 1400-2600 (revised) As such the applicant in all fitness of the things 

should have been placed in the scale of P.s. 1400-2600'- and not in the scale of Rs. 

I 200-20401- at the time of initial appointment. This also gains support from the fact 

that in same cases, the Sr. teachers have been promoted to the post of Hindi Teacher 

in the respondent department and as such Hindi Teacher is higher in status than Sr. 

Teacher which is more consicuous in the case of the present applicant who is not 

only a Hindi Teacher but is Qraduate as well. 

L That the applicant categorically denies the statements made in Para S. 9, 10 and 11 of,  

the written statement and begs to state that the applicant bein.g a Graduate. Hindi 

Teacher was entitled to the scale of Rs. 1400-2600!- at the time of initial appointment 

and the said scale was eventually revised to Pi 50Q08Q0Q!- and further to Rs. 3500-

9000!-. w.e.f 01.01. 1996. As such the applicant was entitled to gel the scale of Rs. 

5500-90001- but he was wrongly placed in the lower scale of Rs. 1200-2040!- initially 

which resulted into his placement in the corresponding revised scale of Rs. 4000- 

000'- and then to Rs. 4500-7000/-. 

I 



It is relevant to mention here that even aceordim to the letter No. 

1127013J35i99-PFJV dated 0308.2001 of Govt. of India (Annexure-il series to 

the O.A) the scale of Graduate Hindi Teacher has been specified as Rs. 5500-

9000/-. The respondents in Para 9 of the their written statement have fairly 

admitted that the applicant is a Graduate Hindi Teacher but have not mentioned as 

to why he was denied the scale of Rs. 5000-000!-I 5500-9000 1- which is the 

prescribed scale for the Graduate Mmdi Teacher. 

This apart in the recent advertisement (Ajuiexurc-IV to the O.A) too, the 

scale of Graduate Mmdi teacher has been shown as Rs. 5500-90004. There cannot 

he two tYpes of scales for the same post with same nature of duties and 

responsibilities under the same department, which is QTossly discthninatrv, and 

strikes at the very root of Article 14 and 16 of the Constitution of tndia. 

Paradoxically the applicant who is pretty senior in the post of Graduate Hindi 

Teacher is getting the lower scale of Rs. 4500-7000/- whereas those who joined 
S 

agaist the recent advertisements in the post of Graduate Hindi Teacher are 

getting the higher scale of Rs. 5500-9000!- although they arc pre1tr  junior in the 

post of comparison to the applicant which is neither rational nor sustainable in 

law 1w any standard whatsoever. As such the applicant is letimatelv entitled to 

the scale of Rs. 5500-9000/- since he is similarly situated, more so when he is 

preth' senior and appointed way hack in 1 99. 

That the applicant cateQoricallv denies the statements made in Para 12 and 13 of 

the wntten statement and begs to reiterate that when the new entrants in the post 

of Graduate Mmdi Teacher are getting the scale of Rs. 5500-9000.1- the same 

S  



Al ki 

1! 

cannot be denied to the applicant who has been working in the same post since 

1989. 

$ 
	

That the applicant emphatically denies the statements made in Para 15. 16. 17 and 

1 R of the written statements and begs to submit that the Hindi Teacher is a 

completely separate and distinguished cadre who has been categorized into two 

distinct classes ie. (1) Graduate Hindi Teacher and (2) Under Graduate Hindi 

Teacher in the respondent department. But the respondents in the instant case. 

dciberatdv ignoring these two distinct nomenclature of categorization and pay 

scales thereof and resorting to false and vague pica of BEd ctc. which finds no 

mention any where in the Recruitment Rules. It is specifically stated that the 

graduate Hindi Teacher is entitled to the scale of Rs. 1400-2600/ (pre-revised) 

and eventually to the cotTesponding revised scale of Rs. 5500-9000!- for the 

reasons stated hereinabove and as such there is no justifiable reason for denying 

the same to the applicant only on the plea that his original placement was in the 
S 

lower scale of Rs. 1200- 1-040/- which was wrong and ffleal. 
S 

c. 	That with regard to the statements made in Para 19 of the written state:ment the 

applicant most respecifitily begs to submit that in the 4th  pay commissions 

recommendations. the designation of Hindi Teacher and the scales thereof has nor 

been specified anywhere. It is the respondent department, which while adopting 

the recommendations of the 4th  C.PC. categorized the I lindi Teacher amongst 

others as (fl Flindi Teacher (untrained) and (2) Hindi Teacher (Trained). It has 

also been specified by the respondents in their 'Assarn Rifles Teaching Staff 

Recruitment Rules. 1980" that Graduate Hindi Teacher is equivalent to the trained 

Graduate Sr. teacher of Assam Rifles and the scale of Trained Sr. Teacher 

ry 

n 
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Of' 
• 1 	 - 

Li 

I 	adopted by the Assam Rifles following the recommendations of 4th  CPC is Rs. 

1400-2600!- (pre-revised). As such the applicant being a Graduate Hindi teacher 

is very much entitled to the scale of Rs. 1400-26001'- (pre-reised) and further to. 

the corresponding revised scale of Rs. 5500-90001-. Even the appcant has now 

become eligible for the next higher scale of 6500-105000/- w.e.f 17.08.2001 

H 

 under the ACP scheme since he has completed the service for required tenure of 

12 years on 17.08.2001 as specified under the ACP scheme for which the 

Government Scheme and orders already ecist. 

7. 

 

That it is stated that as per Assam Rifle 'leaching Staff Recruitment RUIC 190, 

which was published on 17.02.1981 under G.S.R. 246 by the .Ministrv of Home 

affairs, New Delhi. The reruitmen1 qualification prescribed for Hindi Techems of 

Assarn Rifles are as follows: - 

I 	"Pre Ur'Liversitv (2 years course) or equilavant with Hindi as one of the 

subject or with Di1oma degr& with Hindi from recognized Government 

institution proficiency in imparting Education upto matric in English" 

The aforesaid rule is relied on by therespondents Assam Rifle in 0. A. No 

102/03 (Sri A. lvlahcudra IKumar-Vs- LT.O.I  and Others) which is now pending 

before the IIonhle Tribunal, on a more perusal of the above recruitment 

oualification of Hindi Teachers it would be evident that nowhere deree in 

Teacher training or BEd is prescribed for graduate Hindi teachers. Therefore 

contention of the respondents made in written statements that B.ECI is necessary 

1 1 for granting of higher scale of 1400-2600!- or 5500-9000 1- is contrary to the 

recruitment rule. Moreover, the newiv recruited 1 -lindi Graduate 'leachers are 

being paid the scale of Rs. 5500-9000'- without insisting the recruitment of B.EcI 

Ii 
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qualification. Hence the action of the respondents in denying the scale of Rs. 

1400-2600/- as well as Rs. 5500-9000!- is hit by Article 14 of the &onstitution. 

which would result hostile discrimination among the simiiar situated Graduate 

Teachers. as a result of arbitrary action of the respondents namely. recruited Hindi 

Graduate Teachers without having any B .Ed degree are getting higher scale of 

pay of Rs. 5500-9000!-. whereas the apilicant being a old graduate Hindi Teacher 

has been placed in the lower scale of Rs. 1200-2040.!- which is revised to Rs. 

4500-7000/- as such the said action of the respondents are highly arbitiarv, unfair 

and illegal. It would further be evident from the advertisement issued by the 

Assam Rifles in the month of Januarv'Fehruarv2004. wherein B .Ed was never 

insisted for recrultrnent of Hindi Teacher in the scale of pay of Rs. 5500-90001-. 

A Copy of the Recruitment Rule 1980 and the advertisement issued by the 

Assam Rifles is enclosed as Anmwxure-A and B respectively. 

8. 	That it is stated that the applicant whosis a Graduate Hindi Teacher is discharging 

the same duties and responsibilities like the ne-ody recruited Graduate Hindi 

Teachers of Assam Rifles and having the same recruitment qualification. The 

respondents Union of India cannot deny the same pay scale of Rs55O0-9000.'-

Pre -revised scale 1400-2600) to the applicant like the newly recruit Graduate 

Hindi Teachers otherwise it will hit Article 14 of the Constitution. Therefore 

applicant is entitled to scale of pay of Rs. 1400-2600 1- as well as revised scale of 

• 	oav of Rs. 5500-9000/- with all consequential benefits. 

7. 	That in the facts and circumstances, the Omiginal Application deserves to be 

allowed with cost. 

[I 
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VERIFICATION 

I. Sri Ajay Kumar Pandey. S;o Sri Sitaram Pandey. aged about 40 years. 

working as Hindi Teacher in 3rd Assam Rifles. C:O-99 APO. do hereiw verify 

that the statements made in Paragraph 1 to 0, of the rejoinder are true to my 
S 

knowledge and I have not suppressed any material fact. 

And I sinn this veiificationn this the 	day of,  March. 2005. 

Ku 



- 

MInistry of Home AffaIrs 
New Delhi, 17 February, 1981 

I G S R 246 - In exercise of the powers conferred by the proviso to article 309 of the 
constitution, the President hereby makes the following rules regulating the method of 
recruitment to the posts of Teaching Staff Group 'C' in the Assam Rifles under the 
Ministry of Home Affairs, Namely - 

I Short title and commencement 
.- 

(I) T,hee rules may be called the Assam Rifles Teaching Staff Recruitment Rules, 
1980r 

(2) They shall come into force on the date of their publication in the Gazette of India 

2 Number of posts, classification and scale of pay The number of posts, 
classification and scale of pay attached hereto, shall be as specified in columns 2 to 4 
of the schedule annexed hereto. 

3. Method of recruitment, age limit, qualifications etc: The method of recruitment, 
age limit qualifications and. in other matters relating to the said posts shall be as 
specified in columns 5 to 13 of the schedule aforesaid. 

4. DisqualifIcations 

No persons 

who has entered into or contracted a marriage with a person having a 
spouse living or 

who, having a spousc living, has entered into or contracted a marriage 
with any person 

shall bccligib'lc for appointment to any of the said posts. 

Provided that the Central Government may, if satisfied that such marriage is 
permissibl e  under the personal law applicable to such person and the other party to 
the marriage and that there arc other grounds for so doing exempt any person 
operation of this rule. 

5. Power to relax 

Where the Central Government is of opinion that it is necessary of expedient so to 
do, it may, by order, for reasons to be recorded in writing, relax any of the provisiOnS 
of these rules with respect to any class or category of persons. 

( Savings 

Nothing in these rules shall effect reservations, relaxations of age limit and other 
concessions required to be provided for candidates belonging to the scheduled castes 
and the scheduled tribes and other special categories of persons in accordance with 
the orders issued by the Ceniral Government from time to time in this rçgard. 



1.Senior 21 	General 	(I) For Graduates Not Applicable 
Teacher 	 Central Serce Rs. 330-10-380- 

Group 'C' (Non-, EB-12-500-E8-15 
Gazetted Non- -560 
Ministerial) 

25 Years (relaxable upto (1) Degree from a Not applicable 	2 Years 50% by direct reauit- 
35 years in the case of recognised University promotion 	' 	ment and 50% by 
Government servants) 	 . 	 promotion falling which 

(2) Degree in Teachers 	 .. 	direct recruitment 
Traini 

For under Graduate 
Rs. 290-8-330-10-380-
EB.12-500-EB-15-560 

for Mathc untrained 
Rs. 260-6-290-EB-6-326-
8-360-EB-8-390-10-400 

for Non- Matric untrained 
Rs.260-6-326-EB-8-350 

At lest 5 years teaching 
experience. 

Profloency in teaching 
through Nindi and English 
medium. 

General 
Central Senice 

For Graduates 	Not Applicable 
Rs. 330-10-380- 

r74 , 

Group 'C' (Non-, EB-12-500--€B-15 
Gazetted Non- -560 
Ministerial) 

' 
For under Graduate 

Rs. 2904-330-10-380- 

- 	. 	. EB-12-500-EB-15-560 

25 Years (relaxable upto Pre-University(2years Course) 
35 years in the case of or equivalent with Hindis one 
Government servants) of the subject or with Diploma 

Degree with Hindi from reco 
-gnised Government Institution 
Profloency in imparting 
Education upto mathc in English. 

• 	 4•. 

-.---i 

2 Years by direct recruitment 

SCHEDULE 

I 	'of Nurrber of Classificatbn Scale of Pay Whethei Selection Age limit Educational and Whether age and . Peiiod of ,  Method of In case recruitment 	. If a departmental Circumstances 
'4t Posj post or Non for direct other qualification educational presc probation "Recn.nlment by proriiotionidepu Promotion in which 

Selection post recruits required for direct -nbed for direct if any '  whether by on/absorptioéi, 	. Cothmittee'exist Union Public 
recruits recruits recruit will apply dwect rade from which what is its Service 

in the case of recruitment. or promotion/depu- composition Commission is 
promotion By promotion absorption to be to be cons.jlted 

or by deputation fli.ad& in making 
or jnsfe 	ani ' 	. ' recruitment 
percentae"of : 	.. • . 	.'.' the vacancies to - 
be fllledby 
various me thod  

(1) (2) . (3) (4) (5) (6) (7) (8) 	. (9). :(i'O) 	.,... ..... 	. .(11) . . 	(12) (13) 

Promotion Chairman: 	Not 
Junior Teacher Deputy Inspector 	applicable 
with 5 years General of Assam 
service in the, Rifles (Head Quarters) 
grade. 	A 

Members.. 

Assistant Inspector General 
Rifles (NO) Directorate General 
Assam Rifles. 

One officer belonging to Group 
A category from other Department 
Other than Assam Rifles 

Member Secretary: Staff Ofticer-2 
(A), Directorate General Assam 
Rifles 

Not applicable Chairman: 	Not • Deputy Inspector 	applicable 
General of Assam 
Rifles (Head Quarters) 
grade. 
Members. 

Assistant Inspector General 
Rifles (NO) Directorate General 
Assam Rifles. 

One officer belonging to Group 
A Category from other Department 
Other than Assam Rifles 

Member Secretary: Staff Officer-2 
(A), Directorate General Assam 
Rifles 
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/ /ne of Number of Classification Scale of Pay Whether Selection Age limit Educational and. Whether age and Period of Method of in case recruitment If a departmental Circumstances 

pst iV1 pastor Non- .. 	 for direct other qualification educational presc probation Recruitment by promotionldepu Promotion in which 

/ Selection post recruits required for direct -nbed for direct if any whether by tation/absoption, Committee exist Union Public 
r. . recruits recruits recruit will apply . direct rade from which what is its Service 

in the case of recruitment, or promotion/depti- composition Commission is 
prernotion. . By promotion absorption to be to be consulted 

orby deputation made in making 

or transfer 	anc recruitment 
* 	- percentage of 

the vacancies tc 
• be filled by 
various method:  

(1) ) (3) (4) (5) (6) (7) (8) (9) (10) (11) (12) (13) 

/ 
1/ 
I 

/ 

2.Junior 41 
Teacher 

General 	Rs. 260-6-326-EB 	Not Applicable 25 Years (relaxable upto 1. Pre-Universi4(2years Course) 	2 Years 	by direct recruitment Not applicable 	Chairman: 	Not 

Central Service 	-8-350 35 years in the case of 	or equivalent or Matriculate Deputy Inspector 	applicable 

Group 'C' (Non-, Government servants) 	Normal Basic Teacher Training 	 . General of Assam 

Gazetted Non- . 	. 	.. Rifles (Head Quarters) 

Ministerial) 2. Should be capable of imparting 	 . 	. grade. 

Teaching in HIndi English medium Members. 

Assistant Inspector General 
Rifles (A/Q) Directorate General 

- 	. Assam Rifles. 

One officer belonging to Group 
A Category from other Department 
Other than Assam Rifles 

Member Secretary: Staff Officer-2 
(A), Directorate General Assam 

- 	. - Rifles 

0 
11 
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